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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.639/2022

IN THE MATTER OF:

Pritpal Sharma ...Applicant
Vs
Govt. of NCT of Delhi & Ors. ...Respondents
WITH
MISC APPLICATION IN DISPOSED OF CASES NO. 24/2023
IN

ORIGINAL APPLICATION NO. 33/2022

IN THE MATTER OF:

Ganesh Prasad ...Applicant
Vs
Govt. of NCT of Delhi & Ors. ...Respondents
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(North-West) in compliance of order dated 21.03.2025
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3. Annexure- B: Copy of the letter dated 13.05.2025 sent to 11-35
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4. Annexure- C: Copy of the letter dated 13.05.2025 sent to 36-57
DPCC by DJB in regard to Saraswati Vihar Sub-
Division
5. Annexure- D: Copy of the Proceedings initiated by the 58-87
concerned SDMs against violators.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.639/2022

IN THE MATTER OF:
Pritpal Sharma ...Applicant
Vs
Govt. of NCT of Delhi & Ors. ' ...Respondents
WITH
MISC APPLICATION IN DISPOSED OF CASES NO. 24/2023
IN

ORIGINAL APPLICATION NO. 33/2022

IN THE MATTER OF:
Ganesh Prasad ...Applicant
Vs
~ Govt. of NCT of Delhi & Ors. ...Respondents

ACTION TAKEN REPORT ON_BEHALF OF DISTRICT
MAGISTRATE (NORTH-WEST) IN COMPLIANCE OF ORDER
DATED 21.03.2025 PASSED BY THIS HON’BLE TRIBUNAL.

MOST RESPECFULLY SHOWETH:-

1. That the aforesaid matter is pending before this Hon’ble Tribunal and
fixed for hearing on 14.05.2025.

2. That this Hon’ble Tribunal has passed detailed orders on 21.03.2025
directing to file the file further compliance reports of the already
identified borewells.

“Since the borewells already identified to be illegal are still

remaining to be sealed, the CEO, DJB and all the Deputy

Mw.
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Commissioner (Revenue)/District Magistrates in NCT of Delhi

are directed to file further compliance reports by 15.05.2025”.
3. That the District Magistrate, North-West, has taken all necessary and

appropriate steps to ensure compliance with the directions issued by this

Hon’ble Tribunal in the present matter.

Status of Illegal Borewell

Sub-Division lllega:l No. of Illegal No. of Illegal | No. of Borewells No. of Illegal
Borewells | Borewells Borewells which | not found/ | Borewells
identified | which have | have been | removed after the | which are yet to
as per data | been sealed/closed date given by the | be sealed/closed
received sealed/closed as | after the data | DJB at Col. 2
from DJB | per data | given by DJB at

received from | Col. 2 '
DJB

Kanjhawala 610 541 22 47 0

Rohini 3919 3275 89 555 0

Saraswati 4599 2384 173 2042 0

Vihar

Total 9128 6200 284 2644 0

4. However, while sealing of illegal borewells by SDM/Tesildars of
Kanjhawala, Rohini, Saraswati Vihar Sub-Divisions of North West
District, it was found that 2644 bore wells were not found on the ground
from illegal bore well list shared by DJB to District North West. In this
regard, meeting was conducted on 22.04.2025 and 13.05.2025 with
officials from Delhi Jal Board and DPCC for reconciliation.

Status of actions taken for borewell not found

Sub-Division

Borewells not traceable

ACTION Taken

Kanjhawala

DJB has written to DPCC on 13/05/2025
for reconciliation and waiver of the EDC
not found.

amount for borewell

(Attached at Annexure- A)

Lot .
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Rohini 555

DJB has written to DPCC on 13/05/2025
for.reconciliation and waiver of the EDC
amount for borewell not found.
(Attached at Annexure- B)

Saraswati Vihar | 2042

DJB has written to DPCC on 13/05/2025
for reconciliation and waiver of the EDC
amount for borewell not found.
(Attached at Annexure- C)

Total 2644

5. The total EDC amount imposed for District North-West is under

reconciliation by DPCC and the total figure will be known only after

reconciliation by DPCC for the 2644 borewell not traceable.

6. In addition, an amount of Rs. 38,30,000 has been recovered from EDC

defaulters.

The details are mentioned below:

SL .No. Sub Division Amount of EDC
received
1 Kanjhawala 5.00,000
) Rohini 5,20,000
3 Saraswati Vihar 28,10,000
Total 38,30,000

7. Moreover, 15 prosecutions have been initiated by SDMs of

Kanjhawala, Rohini and Saraswati Vihar, where letters have been issued

to the Judicial Magistrates of the concerned area requesting to take

appropriate proceedings against the EDC defaulters (which are annexed

as Annexure-D) and prosecution of other defaulters is under process.

e
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8. It is further submitted that, in compliancé to NGT direction for

development of water bodies from the EDC funds, an estimate was

called from I & FC department. I & FC has submitted estimate for

development of 5 water bodies. Further, the file has been sent to

Revenue (HQ) for approval and further necessary action. The detailed

estimates are mentioned below:

S.No.

Sub-

Village Description Amount
Division
1z Kanjhawala | Nizampur Description Amount Development | 80.40
of water Body bearing Kh.No. Lacs
335 at village Nizampur.
2. Nizampur Development of water Body 168.71
bearing Kh.No. 23/22, 23, 24 and | Lacs
30/3, 4 at village Nizampur.
8. Nizampur Development of water Body 111.01
bearing Kh.No. 28/19 at village Lacs
Nizampur.
4. Nizampur Development of water Body 76.31
bearing Kh.No. 49/6/1 at village | Lacs
Nizampur. :
5. Chatesar Development of water Body 107.13
bearing Kh.No. 17/2, 3, 8, 9 Gram | Lacs
Sabha Land at village Chatesar.
Total 542.71
Lacs

9. Weekly meeting under the chairmanship of ADM and Monthly

meeting under the chairmanship of DM conducted to review the action

taken on illegal borewells. All the Minutes of the meeting of DLAC on

borewell under the North-West District are also uploaded on the

website of North-West District.

10. It is humbly submitted that the District Magistrate (North-West) has

the highest respect and regard for the orders and majesty of this Hon'ble

Q"‘;i/&“"
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Tribunal. The present status report is being placed before this Hon'ble

Tribunal for its consideration.

11.This issues with prior approval of District Magistrate (N orth-West).

Ml%;10517’6

Additional District Magistrate

(North-West)

RAY ASAIWO BEL_LROSE
Smhgillona\ District Maglstrate

(Nor\h-Wesl District)

Date: 15.05.2025 Kanjhawala, Delhi-11
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™ Annexure-A

HI JAL BOARD, GNCT OF DELHI

UTIVE ENGINEER D-71

™~ DEL
EAL AREA

OFFICE OF EXEC
H-BLOCK UDHYOG NAGAR INDUSTRI

PEERIGARHI DELHI-110041
No. DIB/EE(D)071/F-1/59% Dated: 13.05.2025

To
The Deputy Director , |
DPCC (Delhi Pollution Control Committee)

ISBT Kashmere Gate Delhi.

Subject: -  Waiver of EDC imposed on illegal borewells (27 numbers) out of list of
illegal borewells pertaining to AC 08 in District North- West.

Sir/Madam,
May please refer the list of 27 no. borewells attached herewith pertaining to Sub-

Division Kanjhawala involving in Mudka AC-08 under SE C7 of DJB wherein joint
survey has been carried out with revenue officials of District North-West Kanjhawala

Sub-Division. During the joint survey at ground it has been found that the borewells are
not traceable. Hence EDC imposed may please be waived off on the above 27 no.

borewells.
With regards
—Sd -
Executive Engineer
oy - D-71

1. CE(West) for kind information please.
‘-/;: ggﬁ)l-é]a‘? for kind information please.
; njhawala North-West for information pl
4. EE (D)72 for information please, da
5. All AEs D-71

6. Office copy.

Exw'%al/giﬂeer

D-71
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List of 27 Not Traceable illegal borewell in r/o Kanjhawala Sub-Division

Whether
Division DM Concerned Name and Address Commercial/Dom Remarks
concerned estic
Plot NO.439/143, Kanjhawala
1/SE(M)-7 DC(North West) Indl. Area, Gali No.9 Commercial Not Traceable
Keshrampal S/o Sarjeet Majri,
2|sg(m)-7  |DC(North West) Karala, 7065652497 Domestic Not Traceable
Kiran Mathur S/o
3[SE(M)-7 |DC(North West) Hukamchand, Majri Karala Domestic Not Traceable
Sumita Dhare W/o Sandeep
4|SE(M)-7 [DC(North West) Kumar, Majri Karala Domestic Not Traceable
Mahender singh s/o Ratan
singh, 9250005008, Maijri,
5|SE(M)-7 [DC(North West) Karala Commercial Not Traceable
D.g Garden Sultanpur road,
6|SE(M)-7 |DC(North West) |Karala, 9250926224 Commercial [Not Traceable
Shyamdeep Garden Vatika,
7|SE(M)-7 [DC(North West) 9212975860 Commercial Not Traceable
H.ks International School
Ghevra Industrial Area,
8|SE(M)-7 [DC(North West) 9990254117 Commercial Not Traceable
Gro kids international A1l Itd,
Ghevra industrial
9|SE(M)-7 |DC(North West) area, 9717528157 Commercial Not Traceable
~ [ram kumar rana s/o Jai singh,
Kh.No. 80/32, Near Ghewra
10|SE(M)-7 |DC(North West) Mor, 9811635154 Commercial __|Not Traceable
11|SE(M)-7 |DC(North West) Mohit and Jagbeer, 142/672 |Commercial Not Traceable
Sunil Katyal Plot No.23,
12|SE(M)-7  |DC(North West) ____|Kanjhawala Ind. Area Domestic Not Traceable
Vinod Tiwari Plot No.143/595
13|SE(M)-7 [DC(North West) Kanjhawala Ind. Area Commercial Not Traceable
Plot N0.449/143, Kanjhawala B '
14|SE(M)-7  |DC(North West) Ind. Area Commercial Not Traceaple
Plot No.402/143, Kanjhawala )
15|5E(M)-7  |DC(North West) Ind. Area Commercial Not Traceable
Sindhuji Plot No.398/143,
16[SE(M)-7 _ |DC(North West) Kanjhawala Ind. Area Commercial Not Traceable
Plot N0.447/143 Kanjhawala
17|SE(M)-7  |DC(North West) Ind. Area Commercial Not Traceable

S
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18 <g(M)-7

DC(North West)

Plot N0.446/143 Kanjhawala
Ind. Area

Commercial

Not Traceable

19 SE{M}'?

DC(North West)

Sh. Baljeet, Plot N0.281/143

Gali No.13, Kanjhawala Ind.
Area

Commercial

Not Traceable

20(SE(M)-7

DC(North West)

Sh. Baljeet, Plot N0.281/143

Gali No.13, Kanjhawala Ind.
Area

Commercial

Not Traceable

21|SE(M)-7

DC(North West)

Plot No0.450/143, Kanjhawala
Ind. Area

Commercial

Not Traceable

22(SE(M)-7

DC(North West)

Plot N0.452/143 Kanjhawala
Ind. Area Gali No.8

Commercial

Not Traceable

23(SE(M)-7

DC(North West)

Pardeep, Plot No.370/143,
Kanjhawala Ind. Area

Commercial

24[SE(M)-7

DC(North West)

lyoti enterprises, Plot

No.370/143, Kanjhawala Ind.
Area

Commercial

Not Traceable

Not Traceable

25(SE(M)-7

DC(North West)

Rajender S/o Daya Ram, Fatak

Wali Gali near railway station,
Ghevra

Domestic

Not Traceable

26|SE(M)-7

DC(North West)

Harish Babu Fatak Wali Gali,
Ghewra Industrial Area
9968215695

Commercial

27(SE(M)-7

DC(North West)

Vinod S/o Krishna, Fatak walj

gali, near railway station,
Ghevra

Commercial

Not Traceable

Not Traceable

B

B i

(HARISH CHANDER)

2 Do)
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DELHI JAL BOARD, GNCT OF DELHI
OFFICE OF EXECUTIVE ENGINEER D-032
H-BLOCK, SECTOR-15 ROHINI DELHI-110089

No. DJB/EE(D)032/2025-26/167 — (7 2. Dated :13.05.2025

To
The Deputy Director ,
DPCC (Delhi Pollution Control Committee)
ISBT Kashmere Gate Delhi.

Subject: -  Waiver of EDC imposed on illegal borewells (20 numbers) out of list of
illegal borewells pertaining to AC 07 in District North-West.

Sir/Madam, | o
May please refer the list of 20 no. borewells attached herewith pertamning to

Division Kanjhawala involving in Bawana AC-07 under SE (C 3) of DJB where.m joullt
survey has been carried out with revenue officials of District North-West Kanjhawala
Sub-Division. During the joint survey at ground it has been found that the borewells are
not traceable. Hence EDC imposed may please be waived off on the above 20 no.

borewells.

With regards
Executive Engineer
D-032

Copy to:-

1. CE(C/N) for kind information please.
2. SE(C)-03 for kind information please.
2~ SDM Kanjhawala North-West for information please.

4. All AEs D-032
5. Office copy.

Executive Engineer
D-032
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Jf 20 Not Traceable lllegal borewell in r/o Kanjhawala Sub-Division

Sabha singh, Hanuman Mandir Gall -
1ISE(M)-7 Majara Dabas Not Traceable

Narender, 111, Hanuman Mandir Gall, -
¢ M DC(North West Majara Dabas Not Traceable

Bed Prakash, 125, Hanuman Mandir Gall, M-
Om Prakash, Hanuman Mandir Gall, M-
4 DC(North West) Not Traceable

- Lal Chand, 101-B, Hanuman Mandir Gall, _
5 SE(M)-7 Majara Dabas M NOt Tmceable

Lalu, 101-C, Hanuman Mandir Gali, MaJra -
6]SE(M)-7  |DC[North West) Dabas Not Traceable

Jaidev, 69, Hanuman Mandir Gali, Majra
| Om Prakash, 96-A, Hanuman Mandir Gali,
b |ochomus [osate T opese oot
Dayanand, 96, Hanuman Mandir Gali, |
| -
VRS SO il WO WO
10(SE(M)-7  [DC{North West) Majra Dabas Domestic Not Traceable
Jagdish, 116, Hanuman Mandir Gall,
e S e o
Chand, 118, Hanuman Mandir Gall, Majra ' '
* A —

13|SE(M)-7 [DC(North West) Mukesh, Jllle Chowk Majra Dabas Domestic  |Not Traceable
14 DC(North WESt) Anil, Jodh Wall Gall W Not Traceable

15|SE(M)-7__|DC(North West) Neera), Jodh Wali Gall Not Traceable

16|SE(M)-7 |DC{North West) Mehander, 85 Chopal Majra Dabas m Not Traceable
17(SE(M)-7  |DC(North West VijJay, Bahare Wall Gall Majra Dabas Not Traceabla

18 sudarshan, Bahare Wall Ga|| Majra Dabas M Not Traceabla
19 DC(North West)  [Raghubir, Bahare Wall Gali Majra Dabas |Domestic Not Traceable

20 Chattar Pal, A/206, Majra Dabas Domestic  [Not Traceable

57 By
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Annexure-B

List of §orewell Sub-Division Rohini

|

Sr. Nn.jName of owner

|Address _:Bemarlts ,.
ol X Sh. Banwari 0-148 Mangolpuri Delhi Not Found
2 [sh. Raj Kumar |0-153, Mangolpuri Delh] [Not Found ]
3 Sh. Ram Sunder 10-160, Mangolpuri Delhi Not Found
* 4 'Sh. Ram q0-165, Mangolpuri Delhi 'Ngt Found
5 Eh. Sukh Lal ;0-169' Mangolpuri Delhi ]Nut Found
6 'Sh. Surat _LO-172. Mangolpuri Delhi :ant Found N
7 [Sh. Surat 0-172, Mangolpuri Delhi Not Found
8 Sh. Rajesh _T_Mubarakpur Delhi Not Found
9 Smt. Suman _‘Mubarakpur Delhi _'Nnt Found
10 Sh. Bhupender Singh _:Edubarakpur Delhi ij Found
11 Sh. Sukne Mubarakpur Delhi Not Found
12 [Smt. Bageshwari [H. No-176/251 A Mubarakpur Deln Not Found |
13 Smt. Darshana TH. No-172, Mubarakpur Delhi Not Found
14 [sh. Raj Singh " [Mubarakpur Delhi Not Found
15 Md. Ishlam 38{2, Agar Nagar Kirari Delhi Not Found
Zgar Nagar Kirari Delhi 7838471262
16 |Sh. Shiv Bhagwan Dabas Not Found
17 |Sh. Lal Mani :B-Eu?, Agar Nagar Kirari Delhi __Elnt Found |
18 |5h. Nand Kumar B-41/2, Agar Nagar Kirari Delhi Not Found
19 |3h. A Phesh 1&1?3, Agar Nagar Kirari Delhi rNut Found
20 _[Sh. Vinod, 1B-2/172, Agar Nagar Kirari Delhi :Nm Found
21 JSh. Jitender [14/13/2, Agar Nagar Kirari Delhi _[Not Found
|22 [Sh. Sajan 7/32/2, Agar Nagar Kirari Delhi Not Found
23 __Sh. Vijay Pal _-H.NU-B-245, Kirari Ext. Il JNnt Found
24 |Sh. Ramakant Raj [H. No-255, kirari Ext. 1 Not Found
25 |Sh. D.Ram “|H.No-251 Kirari Ext.1 [Not Found
26 Sh.Bahg Chand H.No-131 Kirari Ext-l| lNut Found |
27 jSmt. Uma Devi H No-A-249 Kirari Extn-I| [Not Found
28 Sh. Jagmohan Jhan [H N0-249 Kirari Extn-| Not Found
29 rSh.Pappu _:H No-248 Kirari Extn-II .I'_slm Found
30 [Sh.Sakal Dev Yadav [H No-245 Kirari Extn-I1 “|Not Founa
31 Sh. Anant Rai H No-B-244 Kirari Extn-I| Not Found
32 [Sh.Ratan Kumar H No-175A Kirari Extn-1| Not Found ]
33 Sh. Manish Kumar ;H No-175B Kirari Extn-I| _:Nnt Found
34 Sh.Mahender Kumar H No-175B Kirari Extn-1| [Not Found
35 Sh. Shiv Prakash Yadav H No-243 Kirari Extn-I| Not Found
36 |sh. Ranu Chand H No-R-218 Kirari Extn-I| _[Not Found
32 Smt. Rajrani Devi H NO- 239 Kirari Extn-l| [Not Found
38 Sh. Babu Lal |HNo-174 I(irarl Extn-ll b d Not Found
L3 39 Sh. Harish Kumar 4H No-174 Klrari Extn-lI .5 |Not Found
40 Sh. Vijay ___|HNo-A-111 B/2 Kirari Extn-II Not Found
41 Sh. Yogender ____|H No-174 Kirari Extn Not Fuund L
42 Sh. Jagmohan | | Not Found
43 Sh. Sonu . Not Found '

.
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a4 ?Mgke;h H NO-176 Kirari Extn-I| Not Found -
a5 [ShSuresh HNo-A-175 Kirari Extn-tl Not Found
| 46 Sh. Tulsi Das_h___ H Nﬂ A-176 Kirarl rl Extn- Il ___:_;Jut-Fn-und
a7 Sh. Amar Singh Rana H No- 176A Kirari Extn-I| Not Found -
|48 [Sh. Sanjay H No-203 Kirari Extn-| |NotFound
49 Sh.Hari Chand H No-224A Kirari Extn-| Not anmd . 1
50 Sh. Ramesh Lohiya H No-230 Kirari Extn-I| -Nut Found g
51 Sh. Kamlesh H NO-178 Kirari Extn-I| INnt Found i
‘ 52 Sh. Ram chander H No-243 Kirari Extn-|| Not Found 1
* DS |Sh.Suresh Kumar [H NO-256 Kirari Extn-II INot Found |
L. 58 |5h. Shiv Raj Singh H No-B-255 Kirari Extn-1| Tl‘\lnt Found !
55 |Smt.Pinki |H No-255 Kirari Extn-|| Not Found |
E 56 _|Smt. Geeta {H No-B-255 Kirari Extn-I| T@ut Found j
57 Sh Dharmender H No-B-255 Kirari Extn-I| *Nnt Found ]
’ 58 |Smt. Sangeeta Devi |H No-B-245 Kirari Extn-Il _|Not Found
59 |Sh. Karmbir Mubarakpur Delhi ﬁ\lnt Found
+ 60  |Sh. Hosiyar Singh Mubarakpur Delhi Not Found
61 [Sh.Ashok Mubarakpur Delhi [Not Found
62 |Sh.Joginder Singh Finens Bank Mubarakpur Delhi Not Found
63 [Sh.Rajpal [Mubarakpur Delhi Not Found !
64 |Sh.Ramesh |Mubarakpur Delhi FJG! Found
65 Sh.Virender KH No-37/36 Mubarakpur Delhi Not Found
66  |Sh.Karam Bir [Mubarakpur Delhi Not Found
67 Sh.Tejpal Mubarakpur Delhi ._Nnt Found q
68 Sh. Hoshiyar Singh Iﬁﬂubarakpur Delhi Tﬂnt Found
69 Sh.Ram Prakash [Mubarakpur Delhi Eﬂut Found
70 Sh. Jaidev Mubarakpur Delhi Not Found
J 71 Sh.Rakesh __Mubarakpur Delhi :rhlnt Found
72 Sh. Bal Kishan Mubarakpur Delhi |Not Found
73 [Sh.SANDEEP |Mubarakpur Delhi Not Found
|74 [Sh.BALWANT _[Mubarakpur Delhi [Not Found
75 Sh.BALWANT [C-79(9210116669), Mubarakpur |Not Found
76 Sh. Manoj Kumar |Kh. No-25/11, Mubarakpur Delhi Not Found
77 |sh. Sandeep Kh No-25/12, Mubarakpur Delhi [Not Found
78 [Sh. Chander Parkash [Kh. No-71, Mubarakpur Delh, Not Found
79 Sh. Raghubir _._F-1f422, Sultanpuri Delhi _I_Nnt Found
80 :Sh. Gaurav J.P-?.,fz 13-214, Sultanpuri Delhi |Not Found L
| 81 [Or. Ravi Dubey |R-225, Mangolpuri Delhi Not Found
L 82 Sh. Munna |0-101, Mangolpuri Delhi L Not Found
83 [Smt. Chamel [0-102, Mangol ri Delhi Not Found
84 Sh.Sambhu 0-103, Mang ' ri Delhi 3 |Not Found J
| 8 [Sh.HariRam __ Jo-104 MangolF ﬂ"* 1=} Not Found
| 86 [Sh. Subhash 0-112, M: '“ uri Delhi Not Found l
87 [sh.Gopal _ EEW"r Y “- Not Found _ |
| 88 Ish. Madan Ejj L m Not Fnund
89  |Sh. Asha Ram 0-1 “ Not Found
Sh. Mishri Lal | :
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8 . 0-117, Mangolpuri Delhl Not Found
3 Sh. Sits Zam 118, Mangolpuri Delhi Not Found
92  |Sh. Ram Gopal 0-119, s ol
: 0-120, Mangolpuri Delhi Lo
93 Sh. Banwari Lal 2 Not Found
0-121, Mangolpuri Delhi
94 |sh. Chote L T lpuri Delhi Not Found
95 Sh. Ganga Sahal __0-123, Mango puff Not Found
Y 0-126, Mangolpuri Delhi i
96 Sh. Badri La! b o Not Found
97 L‘sh. Inderjeet 0-127, Mangnlpurf De Sy S
98  |Sh. Ram Babu 0-129, Mangolpuri Delhi N0 -
99 |sh. Ram Saran 0-130, Mangolpuri Delht ﬂ%m i“”":
100 |Sh. Nanak Chand 0-131, Mangolpuri Delhi gL ronn
101 lsh, Pradeep 0-132, Mangnlpurf Delh! |Not Found <I
102 |Sh. JaY Ram [0-133, Mangolpur Delhi Not Found
103 ‘Sh. Prem Pal 0-134, Mangolpuri Delhi INGI Found
104 __[sh. Shiv Lal |0-135, Mangolpuri Delhi Not Found
105 Sh. Srinder Kaur O 137, Mangolpuri Delhi _‘Nﬂt Found
106 lSh. Anil r0-133. Mangolpuri Delhi Not Found
107 Sh. Narvada ‘0-104, Mangolpuri Delhi [Not Found
108 [Sh. Minu Kumar .0-145, Mangolpuri Delhi _|Not Found
109 |Smt. Rinkal 0-147, Mangolpuri Delhi Not Found J
110 [sh Gulab Chand ‘C-8[201 Sultanpuri Delhi Not Found
111 Sh kanha ram C-8/210-211 Sultanpuri Delhi [Not Found
112 |sh.kamlesh C-8/212 Sultanpuri Delhi [Not Found
113 |Sh Yashpal 1p-2/319-320, Sultanpuri Delhi [Not Found
114 1li‘:.h.l::*ils.hau:l P-4/249 Sultanpuri Delhi _|Not Found
115 [Sh.sunil kumar ¢-5/11-12 Sultanpuri Delhi Not Found
116 |Sh.Devender singh |F-2/13 Sultanpuri Delhi [Not Found
117 Smt.Geeta F-2/62,63,64 Sultanpuri Delhi Not Found
118 |Sh. Satya Narayan [F-2/106-107 Sultanpuri Delhi [Nm Found
119 [sh.Ram karan .80 Gaj/25, Sultanpuri Delhi Not Found
120 .Sh Subhash fBO Gaj/29, Sultanpuri Delhi Not Found T
123 1Sh Perm 80 Gaj/23, Sultanpuri Delhi Not Found
122 ‘Sh Tej singh _30 Gaj/22, Sultanpuri Delhi ﬂlnt Found
123 Sh.nanku 80 Gaj/21, Sultanpuri Delhi Not Found
124 Sh.surender _BD Gaj/19, Sultanpuri Delhi Not Found |
125 Sh.krishan kumar {80 Gaj/33, Sultanpuri Delhi Not Found
126 |Smt . Bimla |80 Gaj/32, Sultanpuri Delhi Not Found
127 |Sh. Jaswant 80 Gaj/1, Sultanpuri Delhi Not Found
128  |Sh. Rakesh Dhaul |80 Gaj/2, Sultanpuri Delhi _Nm Found
129 _ |Smt. Babita |80 Gaj/4, Sultanpuri Delhi Not Found
130 _ |Sh. Ashok [80 Gaj/s, Sultanpuri Delhi [Not Found
131 _|Sh. Sanju T80 ) Gaj/11, Sultanpuri Delhi [Not Found
132  |Sh.Jaswant [80 Gaj/12, Sultanpuri Delhi INot Found
133 [Sh. Duly Chand _ 80 Gaj/ZG St_g tanpuri Delhi et Found
134 |Smt. Sona Devi 3i/25, ¢ INot —
135 Sh. Krishan Not Fuund
136 |Sh. Vicki/ Ram Kumar | et Eouna
137  |Sh. Joginder "‘1’_ NSt Found —
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@32 [sh sallu '[80 Gaj/14, Sultanpuri Delhi Fmt Found ]
139 |Sh. Ramesh [80 Gaj/22, Sultanpuri Delhi Not Found
140  |Sh. Jagvinder |80 Gaj/16, Sultanpuri Delhi Not Found
141 |Sh. Devinder |80 Gaj/16, Sultanpuri Delhi " INot Found
142 Ish. Ravi _Bﬂ Gaj/21, Sultanpuri Delhi :_Nnt Found
143 _:Sh. Satpal iED Gaj/17, Sultanpuri Delhi er Found
144 FSh. Prem Singh 1'30 Gaj/18, Sultanpuri Delhi Not Found
145 hSh+ Roshan _30 Gaj/19, Sultanpuri Delhi Not Found
146 Sh. Surender 80 Gaj/16, Sultanpuri Delhi Not Found |
147 Sh. Rm Dhari 80 Gaj/6, Sultanpuri Delhi Not Found *
148 _.Eh. Ashok Kumar 80 Gaj/5, Sultanpuri Delhi Not Found
149 [Sh. Sunil 80 Gaj/12, Sultanpuri Delhi Not Found
150  [Smt. Shobha Devi 80 Gaj/45A, Sultanpuri Delhi Not Found
151  |Smt. Jyoti |80 Gaj/40 Sultanpuri Delhi Not Found J
152 |Sh. Amarjeet 80 Gaj/46 Sultanpuri Delhi Not Found
153 [Sh. Naveen 80 Gaj/a7 sultanpuri Delhi Not Found
154  |Sh. Raj Kumar 80 Gaj/48-B Sultanpuri Delhi Not Found
155  [Smt. Rajeshwari |80 Gaj/90 Sultanpuri Delhi _[Not Found
156 r‘_%rnt. Kamla Devi {80 Gaj/53-A Sultanpuri Delhi Not Found
157 Sh. Sewa Singh 80 Gaj/50 Sultanpuri Delhi |[Not Found
158  |Sh Rupesh 180 Gaj/53-8 Sultanpuri Delhi [Not Found
159 Smt. Bimla 80 Gaj/48 Sultanpuri Delhi Not Found
160 Sh. Bal Raj 18[] Gaj/S5A Sultanpuri Delhi [Not Found
161 Sh. Ashok 80 Gaj/30 Sultanpuri Delhi |[Not Found
162 Sh. Anil 80 Gaj/29 Sultanpuri Delhi Not Found
163 |Sh. Laxman 80 Gaj/37 Sultanpuri Delhi Not Found
164  |smt. Chandrwati 80 Gaj/38 Sultanpuri Delhi Not Found
165 |Sh. Hari Ram 80 Gaj/28 Sultanpuri Delhi INot Found |
166  |Sh.Sila Devi 80 Gaj/40 Sultanpuri Delhi [Not Found
167 Sh. Ramgiri 180 Gaj/42 Sultanpuri Delhi |Not Found
168 Sh. Ram Bharso 80 Gaj/106 Sultanpuri Delhi Not Found
169 {Sh,waresh 80 Gaj/448 Sultanpuri Delh Not Found
170 Sh. Kumwar Singh 80 Gaj/44 Sultanpuri Delhi Not Found
171  |Sh. Ranjeet Singh 80 Gaj/45-B Sultanpuri Delhi Not Found J
172 Sh.Ranjeet Singh ,30 Gaj/45-B Sultanpuri Delhi |Not Found
173 Sh. Raghubir R-256 Mangolpuri Not Found
174 Babulal lR 270 Mangolpuri lNut Found
175  |Sh.Raj kumar |R-348 mangolpuri [Not Found
176 |Sh.manphool |O-202 Mangolpuri |Not Found
177 Sh.Dharam Pal 0-207 Ma olpuri [Not Found
178 |Sh.Chote Lal ~—__[Not Found
179 Sh.Nidhi Not Found
180 Sh.Satish INot Found J
181 Smt. Mina ____[Not Found |
182 Smt. Mina Devi Not Found
183 "_ Not Found ]
184 __ [NotFound
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Sh. Ram Sumer __15-240, Mangolpuri B i Not Found
Sh. Suraj |0-246, Mangolpuri Not Found
187  |Sh. Lalit Kumar lo-261, Mangolpuri 3 Not Found
188 Sh. Prem Singh IO 274, Mangolpuri Not Found
I: 189 |Md. Ajiz [3/16, Kirari Ext.-ll |Not Found ,
190 |Sh. Om Parkash 73-2/163. Kirari Ext. -ll |[Not Found
191 Sh. Prabhu Nath *B-blnck, kirari Extention-l| .Nut Found o
192 Sh. Ramji B-block, kirari Extention-ll Not Found
193 Sh. Jai Parkash _FB-46, kirari Extention-l| Not Found
194 Sh. Daleep B/61, Kirari Extention-l| Not Found |
195 |Md. Habib [B/15, 28/9 Kirari Extention-Ii Not Found
| 196 Smt. Sushila Devi _E/lﬁ, Kirari Extention-l| Not Found |
197 Sh. Mithlesh b-26, Kirari Extention-l| |[Not Found
' 198 Sh. Shyam bhuwan ‘28;’9 Kirari Extention-l| [Not Found
199 Sh. Satish B-2/112 (9313704727) [Not Found
200 |Sh. Baghubir [8-2/94, Kirari Extention-Ii [Not Found |
i 201 |Sh. Vimal Te. No-40, 28/9, Kirari Extention-l| Not Found
} 202 [Monu 28/9, Kirari Extention-l| Not Found
203 |Alok Kumar Kirari Extention-Il| Not Found
204 |Sh. Navratan [28/9, Kirari Extention-| [Not Found
| 205 lSmL Shakuntla Devi H no-179 A, Kirari Extention-I| _|Not Found
206 Banwari Lal H no-178 A, Kirari Extention-l| [Not Found
207 |sh. B.L. Pal [H No-153 Kirari Extention-Il Not Found
| 208  |sh. Om Pal Chikara |H No-60, Kirari Extention-lI er Found |
209 Sh. Victorsm Pal H.No. 60-C, Kirari Extention-l| Not Found
210  |Sh. Raju [H. No. 60-B, Kirari Extention-I| Not Found
211 ‘Birender Jha |A-152, Kiari Extention-lI _Nm Found
212 Smt. Parmila Devi H No. DF-88, Hari Enclave Kirari Not Found
213 [Sh. Shiv Raj Singh [H.No- 151, Aman Vihar Delhi [Not Found
214 Om Prakash _H No- 85, Kirari Extention Not Found
215 JS.h. Mati Ram iH.Nn-Bd, Kirari Extention .Nut Found
216 Sh. Shambhi Dayal H. No-77, Kirari Extention [Not Found
217 Sh. Bharat Singh :H.ND-33, Kirari Extention ‘Nm Found
218 Sh. Karan Singh JH.Nn-SU, Kirari Extention-l| Not Found
219 Sh. Ram Meher H.No-80, Kirari Extention-I| Not Found
220 Smt. Poonam -H‘Nn-Bl, Kirari Extention-|| Not Found
| 221 [Sujit Singh C-5/47-48, Sultanpuri Delhi [Not Found
222 |Unkwon C-5/158-159, Sultanpuri Delhi [Not Found |
223 |sh. Ratan Pal |c-5/176, Sultanpuri Delhi Not Found
224 Sh. Jamna Parsad 4-05/1?7' Sultanpuri Delhi Tl‘wh'::nt Found I‘
| 225 [Sh. Keshav Kumar c-8/272, Sultanpuri Delhi _[Not Found
226 Sh. Makhan Lal C-8/278-279, Sultanpuri Delhi Not Found
227 |sh. Banarshi |C-8/291-292, Sultanpuri Delhi [Not Found
228 Sh. Balwant |C-8/312, Sultanpuri Delhi Not Found |
229  [Sh. Khushi Ram C-8/331, Sultanpuri Delhi Not Found
| 230 [Smt. Maya Devi C-8/337-338, Sultanpuri Delhi Not Found |
231 |Sh. Tilak 366, Sult lm Not Found
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C-8/367, Sultanpuri Delhi Not Found
C-8/368, Sultanpuri Delhi Not Found
C-8/371, Sultanpuri Delhi Not Found
C=E{3?§, Suit.;r-lpurl Delhi Not Found
C-8/170, Sultanpuri Delhi __|Not Foune 4
C-8/173 Sultanpuri Delhl Not Found
C-8/175, Sultanpuri Delhi Not Found
C-8/386, Sultanpuri Delhi Not Found
C-8/387, Sultanpuri Delhi Not Found
C-8/394, Sultanpuri Delhi Nat_Faund L

C-8/398, Sultanpuri Delhi Not Fm_md

32 Fh leish chand
233 Sh Gower Dhan Lal
234 Smt. Chnnder Kala
235 Sh. Ashok
236 jL‘Ear'nt. Tara
337 |sh. Asha Ram
238 |sh. Rameshwar
239 £h+ Bhagwan Dass
240 Sh. Mohan
241 éh. Makhan Lal
r 242 |Sh. Babu Lal

| S

243 Sh. Harsahayi C-8/400, Sultanpuri Delhi Not Found
244 Smt. Rina C-8/409, Sultanpuri Delhi Not Found
245 Sh. Mamraj C-8/413, Sultanpuri Delhi Not Found
|' 246 Smt. Awam Devi C-8/419, Siltanpuri Delhi Not Found
247 Sh. Santram iC*B!dB, Sultanpuri Delhi Not Found |
248 |Smt. Bimla Devi |C-8/425, Sultanpuri Delhi [Not Found
249 |Smt. Usha |C-8/427, Sultanpuri Delhi |[Not Found
250 Sh. Ashok C-8/453, Sultanpuri Delhi _Nnt Found J
F 251 Sh. Babu Lal tC-S,MSE, Sultanpuri Delhi hNut Found A
252  |Sh. Ballu Ram C-8/458, Sultanpuri Delhi _|Not Found
253 Sh. Pokhar C-8/459, Sultanpuri Delhi [Not Found |
254 |Sh. Sh. Ramo |c-8/461, Sultanpuri Delhi [Not Found
[ 255 [sh. Parshuram |C-8/462, sultanpuri Delhi [Not Found ]
256 Sh. Nandwam C-8/470-471, Sultanpuri Delhi |Not Found
257 Sh. Aman Lal C-8/481, Sultanpuri Delhi Not Found
| 258 [Sh. Nikku Ram |C-8/482-483, Sultanpuri Delhi [Not Found
259 Sh. Shankar Lal C-8/485, Sultanpuri Delhi |Not Found
260 _Sh. Avinash Faiji _C-BHQO, Sultanpuri Delhi Not Found ]
261 [smt. Dropat |C-8/494, Sultanpuri Delhi [Not Found
# 262 |Sh, Krishan iC-BMQ?, Sultanpuri Delhi ant Found
263 Sh. Sukhbir h(.‘.-8}'503, Sultanpuri Delhi qNut Found
264 |Sh. Om Prakash |C-8/504, Sultanpuri Delhi |Not Found ]
265 Sh. Afiz Khan |H-1/81-82, Sultanpuri Delhi |Not Found
266 Smt. Manno Devi |E-5/148-149, Sultanpuri Delhi |Not Found J
267 Sh. Shala Shaksha lE~3)' 101, Sultanpuri Delhi Not Found
268 [Sh. Amir Ahemad E-3/27, Sultanpuri Delhi Not Found
269 |Smt.Suman _ [E-3/61, Sultanpuri Delhi o bt Found
270 Smt. SELE Shukla E-3/101, Sultanpuri Delhi i Not Found
271 Amir Ahemad E-3/2? Sultl uri Delhi Not Found
272  |Sh. Prem E-3 2 ouri Delhi Not Found
273 l_Sh. Mahabir

Not Fuund

2?4_ Smt. Suman Nut Fnund

275 |Sh. Shala Shukla
276 Smt. Taruna '

277
278 f

'-i'
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'—qg Sh. Ram Chand ___0*316, Mangolpuri Delhi [Not Found :I
280 “|Sh. Devender __9-313, Mangolpuri Delhi Not Found
281 |Sh. Amar Singh |0-323, Mangolpuri Delhi Not Found
I 282 |Prem Chand |O-337, Mangolpuri Delhi |Not Found
283 |Sh. Sushil |0-358, Mangolpuri Delhi |Not Found
[ 284 |Sh. Shyam Lal 0-359, Mangolpuri Delhi |Not Found J]
285  |Sh. Om Prakash 0-366, Mangolpuri Delhi [Not Found
286 |Sh. Radhey Shyam [0-369, Mangolpuri Delhi Not Found
287 _:5h+ Ramesh :0-371, Mangolpuri Delhi Not Found ‘I
288 Sh. Sashi 0-372, Mangolpuri Delhi [Not Found L
289  |Sh. Chiranji Lal C-7/170, Sultanpuri Delhi [Not Found
290 LSh, Dharmender C-7/171, Sultanpuri Delhi LNﬂt Found
291 _.Sh. Sitaram .C-?fl?Z-l?d,Sultanpuri Delhi [Not Found
292 Sh. Ram Dhan C-7/ 180,Sultanpuri Delhi Not Found
293 E5h+ Ram Singh Lcu?f198-199, Sultanpuri Delhi Not Found
294  |Sh. Shishpal C-7/203-204,Sultanpuri Delhi Not Found
295  |Sh. Phool Kumar |C-7/211, Sultanpuri Delhi Not Found
296 Sh. Raju 'c-yzu, Sultanpuri Delhi _Nnt Found
297 Sh. Brij Lal C-7/217, Sultanpuri Delh _[Not Found
298 |Sh. Nandlal C-7/218, Sultanpuri Delhi Not Found
299  [Sh. Pradeep [c-7/219-220, Sultanpuri Delhi Not Found
300 lSh. Smt. Raj Rani C-7/221, Sultanpuri Delhi Not Found
301 Sh. Raj kumar .C-?;’222-223, Sultanpuri Delhi Not Found
302 Sh. Suraj Bhan C-7/245, Sultanpuri Delhi Not Found
303 |Sh. Prem Lal [c-7/247, sultanpuri Delhi Not Found
304 Sh. Om Prakash C-7/249, Sultanpuri Delhi Not Found ,
305 |Sh. Manoj C-/251-252 Sultanpuri Delhi INot Found
306 Sh. Dharmender C-7/262-263, Sultanpuri Delhi Not Found
307 Sh. Raj Kumar C-7/271, Sultanpuri Delhi Not Found
308 rSh. Roshan Lal C-7/279, Sultanpuri Delhi .Nnt Found
309 Sh. Manoj C-7/296, Sultanpuri Delhi Not Found
310 Sh. Bhagwan Dass C-7/304, Sultanpuri Delhi Not Found
311 [Sh.Sher Singh C-7/307, Sultanpuri Delhi Not Found
312 Sh. Dinesh C-7/308, Sultanpuri Delhi .Nut Found
313 |Sh. Madan Lal [c-7/312, sultan puri Delhi Not Found
314 Smt. Saroj _C-7f313, Sultanpuri Delhi Not Found
| 315 [Sh.Ram Kumar C-7/318, Sulptanpuri Delhi [Not Found
316 éh* Inder C-7/320, Sultanpuri Delhi Not Found
317 *Sh.thavir _C-?/BBS Suitanpuri.DEIhi .Nﬂt Found
318 |Sh.Kuwarpal C-7/349 Sultanpuri Delhi _|Not Found
319  |Smt. Santra Devi C-7/354 Sultanpuri Delhi [Not Found
320 jSh-Chhatar S C-7/404 Sultanpuri Delhi Not Found
321 _|sh. Raviner /428-429 Sultanpuri Delhi [Not Found
322 [Sh.Vijay npuri Delhi . INnt Found
323 [Sh.SantRam elhi Not Found
324 |sh. Sadanand Rana 3 Not Found
325 |Smt. Savitri [Not Found |
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—t : 7—7/461 Sultanpuri Delhi Not Found
26 |Sh. Krishna . _ ﬂ——Nm P
b : C-7/443 Sultanpuri Delhi |
327 _|Sh. Raj kumar ¥ 7 ' | Not Found
- = Aad C-7/479-480 Sultanpuri Delhi |
™ 322 "o " |c-7/48-485 Sultanpuri Delhi |Not Found
329 Sh. Rajesh P _ ‘ e
I C-7/495 Sultanpuri Delhi [No |
330 Sh. Nem Chand % _ o
g i Lal 0-381 Mangolpuri |INO
331 Sh. Banwari La _ A
f* | 0-395 Mangolpuri ot Fou
332 |Sh. Anirudra Prasad _ . =
' 0-397 Mangolpuri Not Fou
333 Sh,Sanjay Prasad = _ _er S
334 Sh. Jai Ram 0-398 Mangolpurl [N
| 335 1'Sh. Santu 0-400 Mangolpuri FNm Euun:
336 |Sh. Ram Dulare [0-401 Mangolpuri “[Not ﬂund
337 LSh.uijay 0-411 mangolpuri |Not Ft::nunﬂI
338 |Sh. Ram Pratap |0-417 Mangolpuri |Not Eﬂund |
" 339 |Sh. Kailash Chand 0-419 Mangolpuri [Not Fﬂund |
340 _|Smt Pyaran R-486 Mangolpuri |Not Foun |
i ' Not Found ¥
341 Sh. Harish F-2/336 Sultanpuri 2
[ 342 |Smt Babita [F-2/301/302 Sultanpuri |Not Found
343 |Sh Surender F-2/323-324 Sultanpuri [Not Found
344 |Sh. Rupnarayan F-2/320 Sultanpuri |Not Found
345 |Sh. Mohomad F-2/313/314 Sultanpuri Not Found
346 |Smt Sunita [F-2/385 Sultanpuri Not Found
| 347 Sh. Raj Kumar F-2/384 Sultanpuri .Nﬂt Found
348 |Sh. Rajender F-1/247 Sultanpuri _|Not Found
r - | Not Found
349 Sh.Harkesh F-1/2 Sultanpuri
350 Sh. Moti Lal F-1/44 Sultanpuri Not Found
351 |Sh. Modin F-1/47 Sultanpuri [Not Found
352 ]Sh. Bired iF-l,fd? Sultanpuri .Nc:rt Found q
353 Sh. Surender C-6/13 Sultanpuri [Not Found
354 |Sh. Vijay C-6/127 Sultanpuri [Not Found |
355 ‘Sh. Krishna C-6/127 Sultanpuri Not Found
356 |Sh. Babu Lal C-6/129 Sultanpuri Not Found
; 357 | Mandir C-6/337-338 Mangolpuri [Not Found
358 Sh.Hari Chander _C-EI434-485 Sultanpuri |Not Found
359 Sh. Khem Chand |H No-RZ-445 Karan Vihar-1 !Nnt Found |
# 360 Sh. Chanderma Prasad. (H NO-RZ-470 S Not Found
361 Sh.Satish Kumar _|RZ-460 [Not Found
| 362 |Sh. D.P Singh [H No-RZ-471 Karan Vihar-1 Not Found
363  [Sh. Sheela Cauhan H No-472/B Karan Vihar-1 Not Found
364  [Sh. Bharampal H No-472 51_‘,‘1 , Not Found
365  [Sh.Rajesh Cauhan 0-462/A Karan Vihar-1 Not Found
366 |Sh. Manoj Kumar B Ka m Not Found
367  |Sh. Narender Singh Cauhan e
| 368 [Sh. Ram kumar L
369 |Sh. Sajiv Kumar Malhotra [H
370 _ [Sh. Raj Singh e
372  |Shiv Mangal Prashad
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~[Rz-480 Karan Vihar

Sh.Nand Kishor : Not Found
374 Sh. Dhoodh Nath _|H No-RZ-481 Karan Vihar-1 Not Found
375 Sh. Gulab Singh |H No-RZ-468 Karan Vihar-1 Not Found
376 Sh. Kailash Kumar ,LH No-RZ-482 Karan Vihar-1 Not Found _
377 Sh. Jai Mangal H No-RZ-483 Karan Vihar-1 Not Found T
378 |Sh. Kapil Mangal H No-RZ-485/A Karan Vihar-1 Not Found |
379 |Sh. Ram Ji Gupta H No-RZ-346 Karan Vihar-1 Not Found
380 Sh. Raju Mishra H No-RZ-476 Karan Vihar-1 Not Found E
381 Sh. Parkash H No- RZ-360 Karan Vihar-2 Not Found |
382  |Sh. Navinder Bist H No- RZ-359 Karan Vihar-2 |.Nmt Found
383 Sh. Vinod kumar Sharma |H No-RZ-365 Karan Vihar-2 |Not Found
384 ISh. Ganga 0-429 Mangolpuri |Not Found
385 Sh. Parash Nath 0-430 Mangolpuri |Not Found
386 |Sh. Chavi Lal 0-435 Mangolpuri [Not Found
387  |Smt. Sushma 0-436 Mangolpuri |Not Found
388 |Sh. Roshan [Rz-361 Karan Vihar-2 “[Not Found
389 |Sh. Amit H No-RZ-362/A Karan Vihar-2 Not Found
390 fSh. Suresh .H No-RZ-362/B Karan Vihar-2 _Nm Found
391 Sh.Harsh Mani 1H No RZ-364 Karan Vihar-2 _Nnt Found
392 Sh. Manik Lal H No-RZ-363 Karan Vihar-2 FNGI Found
393 ‘Sh. Shankar Lal H No-RZ-19 Karan Vihar-2 _|Not Found
394 Sh. K.P Singh |H No-RZ-363 Karan Vihar-2 |Not Found
395 Sh. Rama Shankar [H No-RZ-367/B Fhlut::nt Found
396 Smt.Geeta Devi H No-RZ-355 Karan Vihar part-2 |Not Found
397 Sh. Ram Lagan Choudhary |RZ-368, Karan Vihar-ll Not Found i
398 Smt. Shanti RZ-369 Karan Vihar-2 |Not Found |
399 Smt. Sumitra Devi H No-RZ-370 Karan Vihar-2 Not Found
400 |Sh.Sanjay Plot No-111 Karan Vihar-2 Not Found
401 Sh. Dharamivr Singh H No-339 Karan Vihar-2 ant Found ;
402 ISmt. Rekha Rani H No-315, Karan vihar-l| iNnt Found
403 Sh. Chanderma Pandey (H No-RZ-337, Karan Vihar-li .Nut Found
404 Sh. Bhagwan |H. no-RZ-336,Karan Vihar-I| _Nut Found _
405 Sh. Devinder Sukla |H.No-RZ-326 Karan Vihar-II |Not Found T
406 Sh. Naval kishore _H. No-79, Karan Vihar-ll _ .Nnt Found Vi
407 Sh. Kailash i _H.NE-RZ-335 Karan Vihar-l |Not Found
408 [Sh. Parash Nath H. No-RZ-334 Karan Vihar-Il Not Found
409 |Smt GuddiDevi ____|F-2/465, Sultanpuri Delhi Not Found
410 :Sh. Harkesh " ' Not Found
411 Sh. Binda Devi
412 [Smt. Jyoti
413  |Smt. Punni devi
414  |Sh. Rameshwar |
415 Sh. Selesh 3
416 |Sh. Arjun T
417 Sh. Krishan s
418 |Sh. Satya Parksh in
419 |sh.Pawan .
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—1.20 |sh. Subhash TF-2/502, Sultanpuri Delhi <
- | [F-2/469-470, Sultanpuri Delhi ____|Not Found —
421 _ |[Sh. Dharampa _{? VRN T Not Found |
422 |Sh. Mange Ram b , sultanpuri Vel — ‘N e
23 |smt. Ganga Devi _|€-6/162, Sultanpuri Delhl — -
424 Smt. Usha Devi __C-6[154, Sultanpuri Delhi _[Not Foun N
425 |Smt. Shakuntla |C-6/165-166, Sultanpuri Delhi Not Found -4
426 |Smt. Sunita |C-6/179 Sultanpuri Delhi :ant Found -
427 |Smt. Sunita C-6/207 SultanpuriDelhi  |Not TN el
428 |Smt. Mitla Devi |C-6/214 Sultanpuri Delhl oot Founs E]
429 Sh, Ramji Lal [c-6/220-221-222, Sultanpuri Delhi [Not Found
430 [Sh. Ram Lal [c-6/223, Sultanpuri Delhi |Not Found |
431 Vudh Singh ‘C-6f256, Sultanpuri Delhi [Not Found il
432 Sh. Ram Swaroop TC-G!ZEB, Sultanpuri Delhi [Not Found |
433 [Sh. Raj Kumar |C-6/269, Sultanpuri Delhi Not Found ]
435 Smt. Manbhari Devi C-6/287, Sultanpuri Delhi Not Found
436 :Sh. Ramphal .C-6/305, Sultanpuri Delhi Not Found J
437 |Sh. Om Prakash [R-738, Mangolpuri Delhi Not Found .
438 Smt. Poonam qRfML’l, Mangolpuri Delhi Not Found y
439  |Sh. Kishan :R-?53, Mangolpuri Delhi Not Found !
440 |Sh. Ram Gopal |R-823, Mangolpuri Delhi Not Found ]
441  |Smt. Bhateri Devi |R-824, Mangolpuri Delhi Not Found
442  [Sh. Rajender R-839 Mangolpuri Not Found
443 1'Sh. Vipin :R-Bd{] Mangolpuri [Not Found |
444 J._'Eh. Shyam Lal 0-452 Mangolpuri _Nnt Found ]
445  |Sh. Kamalu Khan |O-468 Mangolpuri FNEI Found
446 [Sh. Ramiji Lal |O-469 Mangolpuri |Not Found
447 Sh. Prakash |O-470 Mangolpuri _Nm Found
448 [Sh. Ram Sharan [O-473 Mangolpuri _ﬁlnt Found
449 [sh. Ram Sajan Singh 0-474 Mangolpuri Not Found |
450 _|sh. Kallu Singh _|0-475-476 Mangolpuri :Nnt Found .4
451 Sh. Paltu Ram 0-479 Mangolpuri Not Found
452 Sh. Hari Prasad _10-485 Mangolpuri § .Nnt Found i
453 [Smt NathuDevi  [0-495Mangolpuri _____________ [Not Found |
454 M/S Prabhudayal Hnspital_hl(aran VilEr 3 [ . __ Not Fnund
455 |Sh. Sanjeet Singh __1€-1/142 Karan Vihar-5 Kirari Not Fnund —j
456 |Sh. Nanu Chouhan 1C-30 Karan Vihar Not Fuund i
457 _ |Smt. Veenita C-32 Karan Vihar Not Fnund
458 _|sh. TejPal Not Found
459 Smt Anita A-27 Karan Vi b { Not Fuun d - 1
460  |Sh. Shyam Lal aran Vih: _ Not Found 1
461  [Sh.Mukesh 3Ka _ o
462  |Sh. Knshalya 158 NotFound
463 Sh Chandre h m Not Found
shit W-m
464  |sh. Shiv Ji
= T __NotFound
466 _ |Sh. Ram Kher Ram THM_
467  [Sh. Purshottam M "":I_
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[sh. Suram Chand E-BIO Mangolpuri Not Found
[ 516 __|sh. Ashok Pradhan [R-622 Mangolpuri —_[Not Found
518 |Sh.Vishandev Sharma |R-636 Mangolpuri Not Found
| 519 1§h. Munna Singh .R-63? Mangolpuri le Found
| 520 ﬂSh. Vimal Kumar ‘R-63B Mangolpuri |Not Found
521 [Sh.Mira Devi 1_R-658 Mangolpuri |Not Found
522 Sh. Ashok Kumar C-115 Karan Vihar Part-5 |Not Found
l 523 Smt Mala devi :E-113 Karan Vihar -er Found
524 Sh. Ram Dayal 15}144 Karan Vihar Part-5 |Not Found
+ 523 Sh.Kamla _F-3/238 Sultanpuri _____|Not Found J
524 Sh. Vijay Chand _F-3/244 Sultanpuri _|Not Found 4-
[ 925 Sh.Dharamvir lF-E’>/153 Sultanpuri _____|Not Found
526 Smt Moti Devi F-3/163 Sultanpuri3 [Not Found
527 |Sh. Bhero Prasad IF-3/161 Sultanpuri “[Not Found
528 Sh. Ram kishore F-159 Sultanpur _}Nnt Found N
529  |Sh. Govind Singh lF-3f12? Sultanpuri Delhi _|Not Found
530  |Smt Maya Devi F-3/126 Sultanpuri Delhi {Not Found
531 Sh.Ganga Sahai F-125 Sultanpuri Delhi |Not Found
532 Sh. Jitender lF-128 Sultanpuri Delhi 1_Nnt Found
533 Sh, Mahender Singh F-3 /124 Sultanpuri Delhi _|Not Found
534 Sh. Ram Lakhan 1F-3}'130 Sultanpuri Delhi _Nut Found
535 Sh. Ganpat Ram F-3/123 Sultanpuri Delhi |Not Found
| 536 |Sh. Hari Chand [F-3/122 Sultanpuri Delhi Not Found
537 [Sh. Prem |F-3/132 Sultanpuri Delhi Not Found
538  [Sh. Bhagwan Singh F-3/121 Sultanpuri Delhi Not Found
539 |Sh. Ajeet _F-3{133 Sultanpuri Delhi [Not Found
| 540 [smt.Urmila |F-3/218 Sultanpuri Delhi [Not Found
541 'Srnt Pooja Bansal C-10/2,3,4 Sultapuri Delhi Not Found 1
542  |Sh. Vishnu Kumar C-10/21,22 Sultanpuri Delhi “[Not Found
r 543 'Sh. Amit Lal _.C-10f23,24 Sultanpuri Delhi Not Found
| 544 _:Sh. Jagdish LC-lOfZ? Sultanpuri Delhi Not Found
545 Sh. Ramiji Lal _-C-10/32,33 Sultanpuri Delhi Not Found
546 |Sh. Babu Lal | c-10/34,35 Sultanpuri Delh: Not Found
| 547 |sh. Mohan lal |c-10/36 Sultanpuri Delhi Not Found
548 Sh. Sheela Devi _C-B/EG Sultantpuri Delhi Not Found .|
549 :E‘;h. Vijay Kumar _C-Q/G?,GB Sultanpuri Delhi Not Found
550 Sh. Mahesh ) ﬂC—Q/?O,?l SuEanpuri Delhi Not Found
[T 558y 'Smt Santo _C-9/27_3,2?4 Sul_tanpuri delhi Not Found
552 :Sh. Guru dutt R-690 Mangolpuri Delhi Not Found
553  [Sh. Sukhbir Singh R-694 Mangolpuri Delhi Not Found
| 554 [Sh. Rita Devi 770 Mangolpuri Delhi Not Found
555  [Sh.Raj kumar olpuri Delhi Not Found
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Sr. No. |Name of owner

. Banwarl

List of Borewellgub-Divisian Roh_irni

Address

Remarks

0-148 Mangr-nlptlri Delhi

s

Not Found

;lv . Raj Kumar 0-153, Mangolpuri Delhi rl'\lut Found

3 Sh. Ram Sunder 0-160, Mangolpuri Delhi [Not Found

a4 |Sh.Ram 0-165, Mangolpuri Delhi Not Found

5 |sh. Sukh Lal 0-169, Mangolpuri Delhi Not Found

6 Sh. Surat 0-172, Mangolpuri Delhi Not Found

Rt IShuSurat . . . 0-172, Mangolpuri Delhi Not Found

8  |Sh. Rajesh Mubarakpur Delhi Not Found )

9 ]Smt. Suman Mubarakpur Delhi Not Found

10 |Sh. Bhupender Singh :Mubarakpur Delhi Not Found

11 [Sh. Sukne Mubarakpur Delhi Not Found

12 [Smt. Bageshwari [H. No-176/251 A Mubarakpur Delhi Not Found

13 |Smt. Darshana :H+ No-172, Mubarakpur Delhi Not Found

14 |.5':.h. Raj Singh Mubarakpur Delhi ‘Nnt Found |
15 |Md. Ishlam |28/2, Agar Nagar Kirari Delhi [Not Found

Agar Nagar Kirari Delhi 7838471262

16 |Sh. Shiv Bhagwan Dabas | |Not Found

17 Sh. Lal Mani B-67, Agar Nagar Kirari Delhi Not Found

18 |5h. Nand Kumar B-41/2, Agar Nagar Kirari Delhi :Nnt Found

19 [Sh. A Phesh 8-173, Agar Nagar Kirari Delhi Not Found

20 Lh. Vinod, 13-2/1?2, Agar Nagar Kirari Delhi INot Found 4
21 h. Jitender .14,’13/2, Agar Nagar Kirari Delhi |Not Found

22 _§h, Sajan 7/32/2, Agar Nagar Kirari Delhi Not Found |
23 [sh. vijay Pal [H.No-B-245, Kirari Ext. Il [Not Found

24 _Sh. Ramakant Rai _H. No-255, kirari Ext. |l qNut Found |
25 _Sh. D.Ram |H.No-251 Kirari Ext-|| [Not Found

26 _Sh.Bahg Chand H.No-131 Kirari Ext-Il Not Found

27 _Smt. Uma Devi tH No-A-249 Kirari Extn-II ‘Nm Found

28 .Sh. Jagmohan Jhan _|H No-249 Kirari Extn-l| ant Found J
29 Sh.Pappu H No-248 Kirari Extn-I| ant Found

30 ISh.Sakai Dev Yadav _H No-245 Kirari Extn-I| le Found J
31 |Sh.AnantRai |H No-B-244 Kirari Extn-Ii INot Found

32 _Sh.Ratan Kumar _Li_f_ﬂnd?SA I(ira_r_l Extn-li Not Found

33 [Sh. Manish Kumar H No-1758B Kirari Extn-I| Not Found

34 _Sh.MahenQ&r Kumar H No-175B Kirari Extn-Il Not Found

35 Sh. Shiv Prakash Yadav H No-243 Kirari Extn-Il 3 Not Found *
36 |Sh. Ranu Chand_ H No-R-218 Kirari Extn-ll Not Found |
37 Smt. Rajrani Devi H N0-239 Kirari Extn-Il GFR Not Found |
38 |Sh. Babu Lal 2 3 Y Found
39 |Sh. Harish Kumar Not Found
40 Not Fnund
41

_ Not Found

m Not Found
?_ Not Found
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T Sh.Mukesh H NO-176 Kirari Extn-I| Not Found
45 Sh.Suresh : H Nu A 175 Kirlrl E:tJn |l Not Found
a6 Sh. Tulsi Dash H Nn A 1?6 Klrnrl E:tn Il_ I Not Fuund_

‘47 [Sh. Amar Singh Rana H No-176A Kirari Extn-Il ________|Not Found

48 Sh. Sanjay 3 H No- 203 Klrari Extn I ~ 2 Nat Found
49 Sh.Hari Chand H No-224A I(Irari Eutn T - Nm Found
' 50 Sh. Ramesh Lohiya H No-230 Kirari E_x_tn -1 { Not Found
| S1__|sh. Kamlesh ____[HNo-178 Kirari Extn-I —[Not Found
|52 [Sh._Ram chander |H No-243 Kirari Extn-ll Not Found
f 33 ,-S‘h Suresh Kumar ; H No-256 Kirari Extn-I| B Not F_m-md_
54 _ |Sh. Shiv Raj Singh Ei No-B-255 Kirari Extn-I Not Found
SS émt.Pinki |H No-255 Kirari Extn-l| 3 Not Found |
56 _|Smt. Geeta H No-B-255 Kirari Extn-l| Not Found .
57 Sh. Dharmender 1 No-B-255 Kirari Extn-I| Not Found 2
S8 Smt. Sangeeta Devi H No-B-245 Kirari Extn-lI Not FnundJ ]
* 59 Sh. Karmbir Mubarakpur Delhi Not Found ’_
60  |Sh. Hosiyar Singh Mubarakpur Delhi Not Found E
61 Sh.Ashok Mubarakpur Delhi Not Found
62 Sh.Joginder Singh Finens Bank Mubarakpur Delhi Not Found
63 Sh.Rajpal Mubarakpur Delhi Not Found o I
64 Sh.Ramesh Mubarakpur Delhi LNut Found
65 Sh.Virender KH No-37/36 Mubarakpur Delhi : [Not Found
66 Sh.Karam Bir Mubarakpur Delhi Not Found
67 |Sh.Tejpal Mubarakpur Delhi [Not Found
o L08 Sh. Hoshiyar Singh |Mubarakpur Delhi _ Not Found
1 09 Sh.Ram Prakash Mubarakpur Delhi INm Found j
70 |Sh. Jaidev [Mubarakpur Delhi [Not Found |
71 'Sh.Rakeah 1Mubarakpur Delhi _____|Not Found |
72 |Sh. Bal Kishan [Mubarakpur Delhi [Not Found .
| 73 [Sh.SANDEEP [Mubarakpur Delhi _|Not Found
74 éh.BALWANT |Mubarakpur Delhi Not Found
75 |Sh.BALWANT C-79(9210116669), Mubarakpur ____ |Not Found
76 __Sh. Manoj Kumar Kh. No-25/11, Mubarakpur Delhi Not Found .I
i 7 4 Sh. Sandeep ¥ Kh N0-25/12, Mubarakpur Delhi _'Nnt Found :
|78 [Sh. Chander Parkash Kh. No-71, Mubarakpur Delhi _____ |NotFound |
79 Sh Raghubir L F-1/422, Sultanpuri Delbi _|Not Found |
80 _Sh Gaurav P-3/2_1_3-2 14LSultar1_puri Delhi JNnt Found |
81 |Dr. Ravi Dubey R-225, Mangolpuri Delhi ¥ __|Not Found 1
82 |Sh. Munna L 0-101, Mangnlpuri Delhi Not Found _ N
83 Smt. Chamell 0-102, Mangnlun Delhi - Not Found
[Sh.Sambhu 0-103 MangolpuriDelhi _ |Notfound |
“m 0-104, MangolPuri Delhi Not Found 4
5IPuri Delhi Not Found |

Not Found
Not Found

“m 0-112, Mang
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rt1 [sh. Sita Ram 0-117, Mangolpuri Delhi Not Found
92 ISh. Ram Gopal 0-118, Mangolpuri Delhi Not Found
93 |sh. Banwari Lal 0-120, Mangolpuri Delhl : 2Didai N
94 _{lSh. Chote Lal 0-121, Mangolpuri Delhi Not Found
95 [sh. Ganga Sahai_ 0-123, Mangolpuri Delhi Not Found
96___|sh. Badri Lal 0-126, Mangolpuri Delhi Y Not Found .
T 97 |Sh. Inderjeet 0-127, Mangolpuri Delhi Not Found
98 |Sh. Ram Babu 0-129, MangolpuriDethi ___ [Not Found
99 |Sh. Ram Saran 0-130, Mangolpuri Delhi . NotFound
100 |Sh. Nanak Chand 0-131, Mangolpuri Delhi ___ L _[NotFroune _ o
101 [sh. Pradeep 0-132, Mangolpuri Delhi ) Not Found
102 [Sh. JaY Ram 0-133, Mangolpuri Delhi ____|Not Found b
103 |Sh. Prem Pal |0-134, Mangolpuri Delhi |Not Found _
l 104 |Sh. Shiv Lal [0-135, Mangolpuri Delhi [Not Found
105 Sh. Srinder Kaur 0-137, Mangolpuri Delhi |Not Found
106 .Sh. Anil 0-138, Mangolpuri Delhi ‘Nﬂt Found
107 1.t;h. Narvada 0-104, Mangolpuri Delhi [Not Found
108  [Sh. Minu Kumar 0-145, Mangolpuri Delhi [Not Found
i 109 Smt. Rinkal 0-147, Mangolpuri Delhi |Not Found
| 110 1:sh Gulab Chand |C-8/201 Sultanpuri Delhi [Not Found
| 111 |Shkanharam C-8/210-211 Sultanpuri Delhi [Not Found
112 |sh.kamlesh |C-8/212 Sultanpuri Delhi [Not Found
113 |Sh Yashpal P-4/319-320, Sultanpuri Delhi [Not Found
114__|Sh.Dilshad [P-a/249 Sultanpuri Delh Not Found
115 éh.sunii kumar .c-5f11-12 Sultanpuri Delhi [Nut Found
116 |Sh.Devender singh _F-2/13 Sultanpuri Delhi Not Found
117 |Smt.Geeta |F-2/62,63,64 Sultanpuri Delhi [Not Found
118 [Sh. Satya Narayan [F-2/106-107 Sultanpuri Delhi [Not Found
119 [Sh.Ram karan 80 Gaj/25, Sultanpuri Delhi [Not Found
120  |Sh.Subhash [80 Gaj/29, Sultanpuri Delhi INot Found
121 Sh.Perm |80 Gaj/23, Sultanpuri Delhi Not Found
FL 122 Sh.Tej singh [80 Gaj/22, Sultanpuri Delhi _rllm Found
123 Sh.nanku (80 Gaj/21, Sultanpuri Delhi |Not Found
| 124  |Sh.surender |80 Gaj/19, Sultanpuri Delhi Not Found
| 125  |Sh.krishan kumar |80 Gaj/33, Sultanpuri Delhi Not Found
126  |Smt.Bimla |80 Gaj/32, Sultanpuri Delhi Not Found
127 _ |Sh. Jaswant |80 Gaj/1, Sultanpuri Delhi -1 Not Found
128  |Sh. Rakesh Dhaul 80 Gaj/2, Sultanpuri Delhi 4 " INot Found
| 129 |Smt. Babita 80 Gaj/4, Sultanpuri Delhi Not Found
| 130 [Sh. Ashok Not Found
131 |Sh. Sanju 80 Gaj/11, Sultanpuri Delhi Not Found
132 |Sh. Jaswant (80 Gaj/12, Sultant
133 [Sh. Duly Chand 180G
134 [smt.SonaDevi | R NotFound |
13 s Kishan__ — [Notfouna
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38 [sh. Ballu ____|80Gaj/14, Sultanpuri beini ~ [Not Found
139 _Ramesh |80 Gaj/22, Sultanpuri Delhi ___|Not Found _
140 Jagvinder 80 Gaj/16, sultanpuri Delhi - . : “[Not Found
141 [Sh. Devinder ]rEO Gaj/16, Sullanpu_ri Delhi [Not Found
142 _gh. Ravi 480 Gaj/21, Sultanpuri Delhi __|Not Found
| 143 [sh.Satpal [80 Gaj/17, Sultanpuri Delhi [Not Found
144 |5h. Prem Singh 80 Gaj/18, Sultanpuri Delhi _.ynt Found
| 145 |Sh. Roshan 80 Gaj/19, Sultanpuri Delhi _|Not Found |
146 |Sh. Surender 80 Gaj/16, Sultanpuri Delhi |Not Found
1 147  |Sh. Rm Dhari 80 Gaj/6, Sultanpuri Delhi [Not Found
| 148 [Sh. Ashok Kumar 80 Gaj/S, Sultanpuri Delhi [Not Found
| 143  |Sh. Sunil 80 Gaj/12, Sultanpuri Delhi _|Not Found 1
[ <230 |Smt. Shobha Devi 80 Gaj/45A, Sultanpuri Delhi |[Not Found
151 [Smt. Jyoti 80 Gaj/40 Sultanpuri Delhi |Not Found
152  |Sh. Amarjeet 80 Gaj/46 Sultanpuri Delhi ___|Not Found
‘ 153 _LSh. Naveen _480 Gaj/47 Sultanpuri Delhi hNGt Found
|- 0 5308 Sh. Raj Kumar 80 Gaj/48-B Sultanpuri Delhi _{Not Found
L 155 ngt. Rajeshwari Tﬁﬂ Gaj/90 Sultanpuri Delhi _Nm Found
156 _'Smt. Kamla Devi _§0 Gaj/53-A Sultanpuri Delhi 'Nﬂt Found
157 _§h. Sewa Singh *BU Gaj/50 Sultanpuri Delhi 'Nnt Found
158  |Sh Rupesh 180 Gaj/S3-B Sultanpuri Delhi [Not Found
159 _|Smt. Bimla 180 Gaj/48 Sultanpuri Delhi |Not Found
160 [Sh. Bal Raj |80 Gaj/SSA Sultanpuri Delhi |Not Found
161  [Sh. Ashok |80 Gaj/30 Sultanpuri Delhi Not Found
162 _|5h. Anil |80 Gaj/29 Sultanpuri Delhi ;Nﬂt Found
163 Sh. Laxman |80 Gaj/37 Sultanpuri Delhi Not Found
1 164 _:srnt. Chandrwati JﬁO Gaj/38 Sultanpuri Delhi Not Found
165 _{Sh. Hari Ram 80 Gaj/28 Sultanpuri Delhi Not Found
166 [Sh.Sila Devi 80 Gaj/40 Sultanpuri Delhi Not Found
| 167 _|Sh. Ramgiri _ |80 Gaj/42 Sultanpuri Delhi Not Found >
| 168 |Sh. Ram Bharso _EO Gaj/106 Sultanpuri Delhi Not Found 1

169 __Sh.Naresh

80 Gaj/448 Sultanpuri Delhi f

: Not Found
170 |Sh. Kumwar Singh

171  |Sh. Ranjeet Singh

172 qél_-n.Ra_njelet Singh

173 Sh. Raghubir

174 Babulal
175 Sh.Raj kumar

176 [Shmanphool R o
177 [sh.Oharam Pai _|9-207 Mangolpuri Not Found

: 80 Gaj/44 Sylta_np_uri Delhi Not Found
___[80Gaj/45-B Sultanpuri Delhi Not Found J
|80 Gaj/as-B Eultfnp_:uri Delhi Not Found )
R-256 Mangolpuri ik ) J;Jnt Found
R-270 Mangolpuri ' [Not Found ]
R-348 mangolpuri Not Found ]

0-__2 Mangolpuri

Nn_t Ft_:upd

pui___ NotFound

— NotFound_

¥

26

e by PDF Scanner

(% scanned with OKEN Scanner



2535

555

[sh. Ram Sumer '0 240, Mang___purl Not fn:nd 2 ]
186 |Sh. Suraj _ .O -246, Mangolpuri NotFound |
187 Ish. Lalit Kumar .G 261, Mangolpuri Not Found |
[ 188  |Sh. Prem Singh _|0-274, Mangolpuri P [Not Found _
189 |Md. Ajiz [3/16, Kirari Ext.-Il |Not Found J
190 |Sh. Om Parkash B 2/163, Kirarl Ext. -I 4 Not Found 4 ot
| 191 Sh. Prabhu Nath .B block, kirari Eutentinn «|1 - 1Nt:nrt FoUNS .. £ J a8
[ 192 [Sh. Ramiji B-block, kirari Extention-ll INot Found
7193 [Sh.Jai Parkash B-46, kirari Extention-Il [Not Found |
I 194 Sh. D;I-;ep B/61, Kirari Extention-|| [Not Found
195 Md. Habib B/15, 28/9 Kirari Extention-l Not Found
L 196 Smt. Sushila Devi B/16, Kirari Extention-l| |Not Found
137  |Sh. Mithlesh b-26, Kirari Extention-I| |Not Found
198  [Sh. Shyam bhuwan 28/9 Kirari Extention-I| |Not Found
199  [Sh. Satish B-2/112 (9313704727) |Not Found
|' 200 :Sh. Baghubir B-2/94, Kirari Extention-l hNat Found -
F 201 |.Shh Vimal P. No-40, 28/9, Kirari Extention-l| LNnt Found ]
202 [Monu 428{9, Kirari Extention-| |Not Found g
203 |Alok Kumar Kirari Extention-l| [Not Found |
| 204 [Sh. Navratan 128/9, Kirari Extention-I [Not Found
205 Smt. Shakuntla Devi H no-179 A, Kirari Extention-|| Not Found
206 :Banwari Lal :H no-178 A, Kirari Extention-l| ___Nut Found l
207 |Sh. B.L. Pal |H No-153 Kirari Extention-lI |Not Found
208 |sh. Om Pal Chikara H No-60, Kirari Extention-I| |Not Found
209 Sh. Victorsm Pal [H.No. 60-C, Kirari Extention-l| Not Found
210 :Sh. Raju :H. No. 60-B, Kirari Extention-I| ENnt Found
. 211 Birender Jha A-152, Kiari Extention-I| [Not Found
212 Smt. Parmila Devi 1.H No. DF-88, Hari Enclave Kirari ilnt Found
T 213 .Sh. Shiv Raj Singh :H.Nn- 151, Aman Vihar Delhi Not Found
214 |Om Prakash H No- 85, Kirari Extention [Not Found
215 Sh. Mati Ram H.No-84, Kirari Extention _Nut Found
216 _Sh. Shambhi Dayal :H. No-77, Kirari Extention _Nut Found
217 Sh. Bharat Singh [H.No-83, Kirari Extention Not Found
| 218 [Sh. Karan Singh |H.No-80, Kirari Extention-I [Not Found
219 Sh. Ram Meher _H.Nn-an, Kirari Extention-|| :Nut Found
| 220 Smt. Poonam |H.No-81, Kirari Extention-|| |Not Found |
221 Sujit Singh ___C-S.M?—da, Sultanpuri Delhi [Not Found
A Unkwon .C-5f158-159,_§ultanpuri Delhi |Not Found o
223 |Sh. Ratan Pal C-5/176, Sultanpuri Delhi |Not Found _
224  [Sh. Jamna Parsad C-5/177, Sultanpuri Delhi Not Found J
| 225 |Sh. Keshav Kumar C-8/272, Sultanpuri Delhi Not Found
| 226 |Sh. Makhan Lal {CRATEL2S, Suitanpur Delhi Not Found |
227 |Sh. Banarshi C-8/291-2 Sultan uri Delhi Not Found
228 |Sh. Balwant [c-8/312, 5u Not Found |
229  |Sh. Khushi Ram Not Found '
2508 a Devi Not Found __
| 23188 I8l . |NotFound
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'..'32 Sh. Harish chand 1 11
233 Sh. Gower Dhan Lal
Smt. ChlﬁdEl’_KIl!

|C-8/371, Sultanpuri Delhi

T v

Not Found
anFnung_

T — T ———

Sh. Ashok
Smt. Tara

C-8/3 ?E_), SuItJlnEuri Delhi

R |

C-8/170, Sultanpuri Delhi

Not Found
Nnt_[pungl

Not Found

1_

Not Found

Sh. Asha Ram 'CvBII?E_SqunPuri Delhi _3 Not Found
Sh. Rameshwar ___|C-8/175, Sultanpuri Delhi __|Not Found
|Sh. Bhagwan Dass |C-8/386, Sultanpuri Delhi | |Not Found
[Sh. Mohan 2 C-8/387, Sultanpuri Delhi y Not Found
Sh. Makhan Lal _|c-8/394, Sultanpuri Delhi ~[Not Found
[Sh. Babu Lal |C-8/398, Sultanpuri Delhi Not Found
_Sh. Harsahayi _C-BMOO, Sultanpuri Delhi 3 ._l:iut Found
244  [Smt. Rina |C-8/409, Sultanpuri Delhi __|Not Found
245 [Sh. Mamraj ___|c-8/413, Sultanpuri Delhi _ [Not Found
| 246  |Smt. Awam Devi : |C-8/419, Siltanpuri Delh ) [Not Found
247  |Sh. Santram __C-B/423,.§>ultanpuri Delhi __|Not Found
| 248 |Smt. Bimla Devi : C-8/425, Sultanpuri Delhi |Not Found
| 249 |Smt Usha C-8/427, Sultanpuri-[}elhi Not Found
250  |Sh. Ashok C-8/453, Sultanpuri Delhi ant Found
251  |Sh. Babu Lal C-8/456, Sultanpuri Delhi |Not Found
| 252  [Sh. Ballu Ram C-8/458, Sultanpuri Delhi |[Not Found
253  |Sh. Pokhar C-8/459, Sultanpuri Delhi Not Found
| 254 [Sh. Sh. Ramo C-8/461, Sultanpuri Delhi ~ |Not Found
| 255 |Sh. Parshuram |C-8/462, sultanpuri Delhi |Not Found
256 qSh. Nandwam L(2—3;’-!1?0-4&?1,, Sultanpuri Delhi 1 __Nut Found
[ 257 |Sh. Aman Lal C-8/481, Sultanpuri Delhi Not Found
| 258 JSh. Nikku Ram C-8/482-483, Sultanpuri Delhi er Found
259 [Sh. Shankar Lal C-8/485, Sultanpuri Delhi ~ |NotFound
260 [Sh. Avinash Faij C-8/490, Sultanpuri Delh ~ [Not Found
261 _|Smt. Dropati C-8/494, Sultanpuri Delhi INot Found !
262 __Sh, Krishan C-8/497, Sultanpuri Delhi ant Found =
| 263 [sh. Sukhbir C-8/503, Sultanpuri Delhi __[Not Found
264  |Sh. Om Prakash C-8/504, Sultanpuri Delhi L [Not Found
265 |Sh. Afiz Khan H-1/81-82, Sultanpuri Delhi _[Not Found
266 Smt. Manno Devi E-S/ 143-149,5__u_|tanpuri_9il_hi ____|Not Found
| 267 _|sh. Shala Shaksha £-3/101, Sultanpuri Delhi____ |Not Found
268 Sh. Amir Ahemad ¥ E-3/27, Sultanpuri Delhi Not Found
269 |Smt. Suman E-3/61, Sultanpuri Delhi Not Found .
270+ |Smt. Shala Shukla E-3/101, Sultanpuri Delhi Not Found H
2?1 Amir Ahemad E-3/27, Sultanpuri Delhi Not Found
272 [Sh. prem E- N o Sutnnuri Delhi Not Found 5
_ Not Found
_ Not Found
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%279 [sh. Ram Chand |0-316, Mangolpuri Delhi _____|NotFound J

280 :_Sh. Devender |O-318, Mangolpuri Delhi _|Not Found
281 [Sh. Amar Singh |0-323, Mangolpuri Delhi |Not Found
r 282 |Prem Chand 10-337, Mangolpuri Delhi |Not Found
I~ 283 |sh. Sushil |0-358, Mangolpuri Delhi [Not Found
284 |Sh. Shyam Lal 0-359, Mangolpuri Delhi [Not Found

285 |Sh. Om Prakash 0-366, Mangolpuri Delhi _|Not Found
286 |Sh. Radhey Shyam |0-369, Mangolpuri Delhi |Not Found
287  |Sh. Ramesh |0-371, Mangolpuri Delhi |Not Found

[ 288 |Sh. Sashi [0-372, Mangolpuri Delhi [Not Found
289 __|Sh. Chiranji Lal |€-7/170, sultanpuri Delhi [Not Found

| 290 _[Sh. Dharmender [C-7/171, Sultanpuri Delhi [Not Found
291 |Sh. Sitaram C-7/172-174,Sultanpuri Delhi [Not Found

292 [Sh. Ram Dhan LC-?/ 180,Sultanpuri Delhi [Not Found

293 :Sh. Ram Singh __5-?{193-199, Sultanpuri Delhi hNnt Found

294 Sh. Shishpal C-7/203-204,Sultanpuri Delhi [Not Found

295 :gh, Phool Kumar _rc-?/?.ll. Sultanpuri Delhi |Not Found
296 |Sh. Raju |C-7/212, sultanpuri Delhi [Not Found

297 Sh. Brij Lal {C-7/217, Sultanpuri Delh |Not Found
298 Sh. Nandlal C-7/218, Sultanpuri Delhi _Nnt Found
299 Sh. Pradeep _:C-?1219-220, Sultanpuri Delhi |Not Found
300 |Sh. Smt. Raj Rani C-7/221, Sultanpuri Delhi Not Found

| 301 [Sh. Raj kumar |c-7/222-223, sultanpuri Delhi [Not Found
302 Sh. Suraj Bhan ‘C-UZQS, Sultanpuri Delhi Not Found
303 [Sh. Prem Lal |C-7/247, Sultanpuri Delhi INot Found
304 Sh. Om Prakash _C-?/249, Sultanpuri Delhi Not Found
305 Sh. Manoj C-/251-252 Sultanpuri Delhi Not Found
306 Sh. Dharmender _:C-7/262-263, Sultanpuri Delhi _.Nnt Found
307 [Sh. Raj Kumar |C-7/271, Sultanpuri Delhi “[Not Found
308 |Sh. Roshan Lal [c-7/279, sultanpuri Delhi [Not Found
309 Sh. Manoj |C-7/296, Sultanpuri Delhi Not Found

| 310 |Sh. Bhagwan Dass |C-7/304, Sultanpuri Delhi [Not Found
L. 311 Sh.Sher Singh 45-?/30?, Sultanpuri Delhi Not Found
312 [Sh. Dinesh |C-7/308, Sultanpuri Delhi INot Found
313 Sh. Madan Lal |C-7/312, Sultan puri Delhi mﬂt Found
314  |Smt. Saroj : JC 7/313, Sultanpun Delhi Not Found
31S Sh. Ram Kumar |G 7/313 Sulptanpuri Delhi Not Found

| 316 |Sh. Inder |C-7/320, Sultanpuri Delhi Not Found
| 317  |Sh.Sohavir ’ I_C-7/335 Sultanpuri Delhi Not Found
| 318 [Sh. KUWHFle A C-7/349 Sultanpuri Delhi Not Found
| 319  |Smt. Santra Devi 4 hi Not Found
g;tll Sh.Chhatar Singh Not Found
Not Found

Not Found

m Not Found

'T! \ot Found
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30

#™26 [sh. Krishna otk C-7/461 Sultanpuri Delhi Not Found ]
32?«£h. Raj kumar C-7/443 Sultgnpuri Delhi Not Found
328  |Sh.Azad C-7/479-480 Sultanpuri Delhi Not Found
329 |Sh. Rajesh |C-7/48-485 Sultanpuri Delhi Not Found |
™ 330 |Sh. Nem Chand |C-7/495 Sultanpuri Delhi Not Found |
[ 331 |Sh. Banwari Lal |0-381 Mangolpuri Not Found
332 [sh. Anirudra Prasad |0-395 Mangolpuri Not Found ]
" 333 lSh,Sanjay Prasad 0-397 Mangolpuri Not Found
334 |Sh. Jai Ram 0-398 Mangolpuri [Not Found
335 |Sh. Santu 0-400 Mangolpuri [Not Found
336 |Sh. Ram Dulare 0-401 Mangolpuri [Not Found
337 |[Sh.vijay 0-411 mangolpuri [Not Found *
| 338 [Sh. Ram Pratap 0-417 Mangolpuri -er Found
339 [Sh. Kailash Chand 0-419 Mangolpuri [Not Found
340  |Smt Pyaran R-486 Mangolpuri |Not Found -]
341 [Sh. Harish F-2/336 Sultanpuri Not Found
| 342 |Smt Babita F-2/301/302 Sultanpuri Not Found
343 [Sh Surender |F-2/323-324 Sultanpuri Not Found
| 344 _Shi Rupnarayan ._F-2/320 Sultanpuri .NDt Found
345 |Sh. Mohomad [F-2/313/314 sultanpuri Not Found
346 _Smt Sunita F-2/38S Sultanpuri __Nm Found )
347  |Sh. Raj Kumar F-2/384 Sultanpuri Not Found
348  |Sh. Rajender F-1/247 Sultanpuri INot Found
349  |Sh.Harkesh ;F-IIZ Sultanpuri ]:Nﬂt Found
350  |Sh. Moti Lal F-1/44 Sultanpuri Not Found
351 1Sh. Modin F-1/47 Sultanpuri Not Found
352 ‘Sh. Bired F-1/47 Sultanpuri Not Found ‘
353 _Sh. Surender C-6/13 Sultanpuri 1N0t Found
354 |Sh. Vijay C-6/127 Sultanpuri INot Found
355 _Sh. Krishna C-6/127 Sultanpuri 'Nut Found !
356 |Sh. Babu Lal |C-6/129 Sultanpuri 'Nm Found
357 | Mandir 'C-6f33?-338 Mangolpuri Nnt Found 1
358 |Sh.Hari Chander C-6/484-485 Sultanpuri _[Not Found ‘
359 [Sh. Khem Chand H No-RZ-445 Karan Vihar-1 [Not Found q
360 [Sh. Chanderma Prasad H No-RZ-470 Nnt Found
361  |Sh.Satish Kumar RZ-460 ant Found j
362 |Sh. D.P Singh H No-RZ-471 Karan Vihar-1 "|Not Found
363  [Sh. Sheela Cauhan __|HNo-472/8B Karan Vihar-1 [Not Found
364  |Sh. Bharampal ____|HNo-472 Karan Vihar-1 “[Not Found i
365  |Sh.Rajesh Cauhan H No-462/A Karan Vihar-1 [Not Found
366 |Sh. Manoj Kumar RZ-462/ B Karan Vlhar-l [Not Found
367 _|Sh. Narender Singh Cauhan [H N 0-R2 ~473 Karan Vihar M INBY Found
g:g Sh.Ramkumar _ |H 5 Karan Vihar-1 _ [Not Found
= é*i].Fl Not Found

Not Found
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%3 Sh.Nand Kishor 8 RZ-480 Karan Vihar ¢ Not Found M
374 |Sh. Dhoodh Nath H No-RZ-481 Karan Vihar-1 Not Found 1
™ 375 |Sh. Gulab Singh H No-RZ-468 Karan Vihar-1 Not Found 3
[ 376  |Sh. Kailash Kumar H No-RZ-482 Karan Vihar-1 [Not Found ]
377 |Sh. Jai Mangal H No-RZ-483 Karan Vihar-1 ﬁNnt Found T
' 378 Sh. Kapil Mangal H No-RZ-485/A Karan Vihar-1 Not Found |
' 379 Sh. Ram Ji Gupta H No-RZ-346 Karan Vihar-1 Not Found 3 |
380 |Sh. Raju Mishra H No-RZ-476 Karan Vihar-1 Not Found
381 _?h. Parkash H No- RZ-360 Karan Vihar-2 Not Found J
382 ﬂ§h+ Navinder Bist H No- RZ-359 Karan Vihar-2 Not Found
383 ﬂSh. Vinod kumar Sharma |H No-RZ-365 Karan Vihar-2 Not Found
384 |Sh. Ganga 0-429 Mangolpuri Not Found
| 385 [Sh. Parash Nath 0-430 Mangolpuri .Nnt Found
l 386 |Sh. Chavi Lal |0-435 Mangolpuri [Not Found
387 LSmt, Sushma 0-436 Mangolpuri _Nm Found
388 [Sh. Roshan [Rz-361 Karan Vihar-2 [Not Found
| 389  |Sh. Amit H No-RZ-362/A Karan Vihar-2 |[Not Found }
390  |Sh. Suresh H No-RZ-362/8 Karan Vihar-2 |Not Found 2
391 JSh.Harah Mani H No RZ-364 Karan Vihar-2 JNut Found
| 392 Sh. Manik Lal H No-RZ-363 Karan Vihar-2 ﬂNﬂt Found
393 |Sh. Shankar Lal H No-RZ-19 Karan Vihar-2 [Not Found
394 Sh. K.P Singh H No-RZ-363 Karan Vihar-2 [Not Found .|
395  |Sh. Rama Shankar H No-RZ-367/8 Not Found
396  |Smt Geeta Devi |H No-RZ-355 Karan Vihar part-2 |Not Found |
397 [Sh. Ram Lagan Choudhary |RZ-368, Karan Vihar-Il Not Found
398 Smt. Shanti |RZ-369 Karan Vihar-2 Not Found
399 Smt. Sumitra Devi H No-RZ-370 Karan Vihar-2 Not Found J
400 Sh.Sanjay Plot No-111 Karan Vihar-2 Not Found
401 Sh. Dharamivr Singh [H No-339 Karan Vihar-2 Not Found
402 Smt. Rekha Rani :H No-315, Karan vihar-l| Not Found
403 Sh. Chanderma Pandey H No-RZ-337, Karan Vihar-Il Not Found
i 404 Sh. Bhagwan ;H. no-RZ-336,Karan Vihar-l| iNnt Found
| 405 Sh. Devinder Sukla |H.No-RZ-326 Karan Vihar-l| |Not Found _
406 Sh. Naval kishuge __ti;_Nn-?Q, Karan Vihar-l| |Not Found i |
407 Sh. Kailash H.No-RZ-335 Karan Vihar-I| |Not Found
[ 408  |Sh. Parash Nath H. No-RZ-334 Karan Vihar-Il Not Found 1
409 [Smt. Guddi Devi F-2/465, Sultanpuri Delhi Not Found p
410 Sh Harkesh F-2/422, Sultanpuri Delhi his 4o Not Found
411 Blnda Devi F-2/421 Sultanpuri devi heo o Not Found
412 v Not Found
413 |F-2, 453 Sultanpuri Delhi [Not Found 4
_[F-2/461, Sultanpuri Delhi [Not Found '
Not Found
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F-2/502, Sultanpuri Delhi

—

420 ISh. Subhash
421 Sh. Dharampal

F-2/469-470, Sultanpuri Delhi

422 |Sh. Mange Ram

F-2/471, Sultanpuri Delhi

32

Nnt-Fm;nd

Not Found

Nntannd

|

423 Smt. Ganga Devi

42& TSmt, Usha Devi

C-6/162, Sultanpuri Delhi

Not Found

C-6/164, Sultanpuri Delhi

NutFnuqd

-

425 Smt. Shakuntla

C-6/165-166, Sultanpuri Delhi

NotFnynd

426 Smt. Sunita

C-6/179 Sultanpuri Delhi

NotFﬂung

427 |Smt. Sunita C-6/207 Sultanpuri Delhi Not Found
428 |Smt. Mitla Devi C-6/214 Sultanpuri Delhi Not Found
429 'Sh, Ramiji Lal '5-5/220-221-222, Sultanpuri Delhi Not Found
430 -Sh. Ram Lal 1'(:-(:':,(223, Sultanpuri Delhi _.Not Found
431 |Vudh Singh |Cc-6/266, Sultanpuri Delhi |Not Found
432 Sh. Ram Swaroop -C-BIZGB, Sultanpuri Delhi |Not Found
433 [sh. Raj Kumar C-6/269, Sultanpuri Delhi Not Found
435 _ [Smt. Manbhari Devi C-6/287, Sultanpuri Delhi Not Found
436  [Sh. Ramphal C-6/305, Sultanpuri Delhi Not Found
437  |Sh. Om Prakash R-738, Mangolpuri Delhi Not Found
| 438 [Smt. Poonam [R-743, Mangolpuri Delhi Not Found
439 Sh. Kishan 1:Fil-}‘t';?;, Mangolpuri Delhi Not Found
440 |Sh. Ram Gopal |R-823, Mangolpuri Delhi Not Found
441 |Smt. Bhateri Devi |R-824, Mangolpuri Delhi Not Found
|' 442  |Sh. joender R-839 Mangolpuri :T\lnt Found
443 Sh. Vipin |R-840 Mangolpuri Not Found
444 1'Sh. Shyam Lal 0-452 Mangolpuri _T\lﬂt Found
| 445 |Sh. Kamalu Khan O-468 Mangolpuri 'Nnt Found
446  [Sh. Ramiji Lal r0-469 Mangolpuri .Nm Found
T oo
|Sh. . . 10- angolpuri |Not Found
T L T
Esda JRI IO angolpuri Not Found
L 451 _ [Sh. Paltu Ram [0-479 Mangolpuri NGt Found
452  |Sh. Hari Prasad |O-485 Mangolpuri Not Found
453 [Smt. Nathu Devi 0-495 Mangolpuri Not Found
454 M/S Prabhudayal Hospital ‘
| | * . yal Hospital |Karan Vihar Not Found
455 [Sh. Sanjeet Singh C-1/142 Karan Vihar-5 Kirari Not Found :l
| 456 [sh. Nanu Chouhan C-30 Karan Vihar e
|__457 _ [Smt. Veenita C-32 Karan Vihar Nnt oune
458 1Sh.Tej Palisi. C-1/142 Karan Vihar *Nm o
459 _ [smt Anita__ A-27 Karan Vihar B Pl 1
460  [Sh. Shyam Lal C-46 Karan Vihar = (ot Found —
12; Sh.Mukesh C-123 Karan Vihar ' :2: Eﬂun: i
Sh. — Lo [Not Foun
Kushalya — J.{K.aran Vihar 5 |Not Found 1
Not Found |
Not Found 1
Not Found
Not Found
Not Found
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'—.GB Sh. Prem Kishor C-82 Karan Vihar ﬁlm Found
469 Sh. Joginder Sharma C-84 Karan Vihar Not Found
470 [Sh. Kishore LAL C-6/272 Sultanpuri Delhi Not Found
471 Sh. Ganshyam C-6/273 Sultanpuri Delhi Not Found 11
472 |Sh.Vinod C-6/274 Sultanpuri Delhi Not Found
473  |Smt Banbari Devi [c-6/287, sultanpuri Delhi Not Found
474 [Sh. Ashok C-6/291 Sultanpuri Delhi Not Found
475  |Sh. Santosh ;C-6!292 Sultanpuri Delhi Not Found
476 |Sh. Prem 1C-6/302 Sultanpuri Delhi Not Found
477 Sh. Prafool £-6f303 Sultanpuri Delhi [Not Found
478 |Sh.Anita Ray C-6/307 Sultanpuri Delhi Not Found
479 smt China Devi _|C-6/312 Sultanpuri Delhi |Not Found
480  [Sh. Ram Narayan |N-3 Mangolpuri Delhi Not Found
481  [Sh. Amar Verma {N-7 Mangolpuri Delhi Not Found i
482  |Sh. Keshav N-13 Mangolpuri Delhi Not Found
483  [Sh. Bhagwanti [N-14 Mangolpuri Delhi Not Found
484  [Sh. Padam Singh N-18 Mangolpuri Delhi [Not Found
485 Sh. Ajay Kumar TN-19 Mangolpuri Delhi .Nﬂt Found 1
486 Sh. Ajay Kumar N-20 Mangolpuri Delhi Not Found
487 Sh. Raja Ram N-23 Mangolpuri Delhi Not Found
488  |Smt Jyoti N-27 Mangolpuri Delhi Not Found
483  [Sh. Prem N-32 Mangolpuri Delhi Not Found
430  |Sh. Roopwati N-34 Mangolpuri Delhi Not Found
431  |Sh. Kala Devi |N-38 Mangolpuri Delhi Not Found
492  |Sh. Ram Pal N-46 Mangolpuri Delhi Not Found
493 [sh. Vijay Singh IN-63 Mangolpuri Delhi Not Found |
494 __|sh. Dalip Kumar [N-69 Mangolpuri Delh Not Found |
495 _|Sh. Sanjay C-85 Karan Vihar Part-5 Not Found
496  |Sh. Raja Ram :C-BB Karan Vihar Part-5 Not Found
497  |Sh. Uday Prakash C-108 Karan Vihar Part-5 Not Found T
| 498 [smtRajn C-108 Karan Vihar Part-5 Not Found |
499 Sh. Raj Ram C-107 Karan Vihar Part-S Not Found
500 Sh.Ram BaliJha C-87 Karan Vihar Part-5 Not Found 1
501  [Sh. Pawan C-88 Karan Vihar Part-5 Not Found
502 Sh.Ram Singh Morya C-106 Karan Vihar Part-S Not Found |
503 Sh. Sandeep C-109 Karan Vihar Part-5 Not Found
504 |Sh. Baijrang C-105 Karan Vihar Part-5 Not Found
505 Sh Ram Babu C-90 Karan Vihar r Part-5 4l‘»l-::ﬂt Found
C-103 Karan Vihar f Part-5 mut_Fnundr
- Sh Ashok bbb . C-102 Karan Vihar Part-5 Not Found
1.\ ‘kuma HET C-45-B Karan Vihar Part-5 Not Found
H'm C-100 Karan Vihar Part-5 Not Found
- |C-45-B Karan Vihar Part-5 ____|Not Found |
"”% Kiran Vihar Part-5 Not Found
ran Vihar Part-5 _____|Not Found 4
_g,,__ olpuri Not Found 3
(T .
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m Sh. Suram Chand

R-610 Mangolpuri ¢ Y
516 ISh. Ashok Pradhan R-622 M:l;.;f:-:uri* e 1
Sh.Vishandev Sharma ~ |R-636 Mangolpur b —
Sh. Manne Sk i3 MI"'F' At N Not Found
. ngolpuri Not Found
520  ISh. Vimal Kumar R-638 Mangolpuri Not Found
521  |Sh.Mira Devi R-658 Mangolpuri T Not Found
S22 Sh. Ashok Kumar C-11S Karan Vihar Part-$ Not Found
323 ISmt Mala devi C-113 Karan Vihar ~_|Not Found
Sh. Ram Dayal _ C-144 Karan Vihar Part-5 Not Found r
Sh.Kamla RS TEy . Sultanpuri Not Found ¥
524  ISh. Vijay Chand F-3/244 Sultanpuri Not Found .
| 525 Sh.Dharamvir F-3/153 Sultanpuri Not Found T
326  [Smt Moti Devi F-3/163 Sultanpuri3 Not Found
r—.527 Sh. Bhero Prasad F-3/161 Sultanpuri [Not Found I
| 528  [Sh. Ram kishore F-159 Sultanpur |Not Found l
529 Sh. Govind Singh F-3/127 Sultanpuri Delhi ihlut Found |
530 |Smt Maya Devi F-3/126 Sultanpuri Delhi INot Found
531 1'?:l"l.(.'wan_gau Sahai F-125 Sultanpuri Delhi |Not Found
532 |Sh. Jitender F-128 Sultanpuri Delhi " |Not Found
Sh, Mahender Singh {F-3 /124 Sultanpuri Delhi “INot Found
Sh. Ram Lakhan F-3/130 Sultanpuri Delhi T\Iut Found ]
235 |Sh. Ganpat Ram “F-3/123 Sultanpuri Delhi :Nﬂt Found
| 536 |Sh. Hari Chand |F-3/122 Sultanpuri Delhi Not Found
537  |Sh. Prem _|F-3/132 Sultanpuri Delhi |Not Found
[ 538 Sh. Ehagrwan Siig_h 4F-3!121 Sultanpuri Delhi Not Found
539 [Sh. Ajeet F-3/133 Sultanpuri Delhi [Not Found
540 Smt.Urmila ‘F~3!2 18 Sultanpuri Delhi Not Found
| 541 [Smt Pooja Bansal C-10/2,3,4 Sultapuri Delhi |Not Found
542 {Sh. Vishnu Kumar 4C-10{2 1,22 Sultanpuri Delhi :Nnt Found l
|' 543 iSh‘ Amit Lal 4}:-10!2 3,24 Sultanpuri Delhi Not Found
544 Sh. Jagdish C-10/27 Sultanpuri Delhi Not Found |
|' 545 Sh. Ramiji Lal C-10/32,33 Sultanpuri Delhi Not Found
546 |Sh. Babu Lal |c-10/34,35 Sultanpuri Delhi Not Found
547 Sh. Mohan lal C-10/36 Sultanpuri Delhi Not Found
548 Sh. Sheela Devi C-9/66 Sultantpuri Delhi Not Found
1. [ OAS Sh. Vijay Kumar C-9/67,68 Sultanpuri Delhi |Not Found
550 Sh. Mahesh C-9/70,71 Sultanpuri Delhi {Not Found
Smt Santo C-9/273,274 Sultanpuri delhi |Not Found
Sh. Guru dutt R-690 Mangolpuri Delhi |Not Found
Sh. Sukhbir Singh R-694 Mangolpuri Delhi [Not Found -
Sh. Rita Devi R-770 Mangolpuri Delhi Not Found
Sh.Raj kumar R-852 Mangolpuri Delhi ant Found 1
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DELWLJAL BOARD, GNCT OF DELHI
OFFICE OF EXECUTIVE ENGINEER D-71&72
H-BLOCK UDHYOG NAGAR INDUSTRIEAL AREA
PEERIGARI DELII-11004]

No.  DIBEEDON& 1281 S%¢ Dated © 13.05.20m,
AERRvew - | “
1o
The Deputy Direclor .

DPCC (Delhi Pollution Control Commitiee)
ISBT Kashmere Gate Delhi

Subject: - Waiver of EDC imposed on illegal borewells (555 numbers) out of fist of
llegal borewells pertaining to AC09, AC10 and AC12 in District North-West.

May please refer the list of 555 no. borewells attached herewith pmaizlingﬁ $0
Sub-Division Rohini involving in Kirari ACY. Sultanpuri AC10 and Mangolpuri AC12
under SE C7 of DIB wherein joint survey has been carried out with revenuce officials of

==Dhstrict North-West Rohini Sub-Divisjon. During the joint survey at ground it has been
tound that the borewells are not traceable. Hence EDC imposed may please be waived
off on the above 555 no, borewells, ' l ' o

1th regards

. & -
2l

Executive Engineer
D-71 &72

Copy to:-
1. CE(West) for kind information please,
—anes =9 SE(C)-07 for kind information please.
3. SDM Rohini North-West for information please.
4. EE (D)72 for information please. '
S. AlAEsD-71 & 72.

6. Office copy.
o ERan-y =
& o’ ks W
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Annexure- C

H-Iil--nh

OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (SARASWATI VIHAR)

GNCTD, OLD MIDDLE SCHOOL BUILDING COMPLEX,
ROOM NO.1, RAMPURA, DISTT: NORTH-WEST, DELHI-110035

BOREWELL REPORT (13/05/2025)

Total no. of Borewell as per DPCC list — 9020

No. of Borewells falls in the area of Saraswati Vihar Subdivision - 4584

No. of Borewell found non-traceable — 2042 ( List attached as Annexure-l)
No. of Borewells have been sealed as per DJB — 2384

No. of Borewells sealed after data given by DJB - 158

1i
2,
3.
4.
S.

rash]'m‘ﬂtu Sh Mun‘ ﬂ(u ar

1

[Tehsf!dar Saraswati Vihar) {Asst. Englnaar, DJB) (Suparlntending Enginear, DJB)

| _ "‘?ﬁ
( T PAL) .[:3 '“”“ﬁﬂ.{- A i:1:1
EE. CD)-a;SZ "
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., DELHI JAL BOARD: GOVT. OF NCT OF DELHI Vo
(g ¥ OFFICE OF SUPERITENDING ENGINEER(C)-06 d[mﬁ_-"““p
= MU BLOCK, PITAMPURA, DELHI 110034 HYAd "Bl
No. DJB/SE(C)-06/2025-26/ / 930 -1934 Dated: IS/S' 25
To
In-charge CMC-III,
DPCC,

3rd Floor, DMRC Building,
Sharstn Park,

Delhi-110053 .
{ ome 3dpcc nwd B maul . com

SumiKumary, dpcc Aelu',aw. i
Subject: - Regarding waive off the EDC imposed on the non traceable bore well found

in reconciliation of bore well suway.(?ritral sharma Vg GNCTD ,0A No.

639 o} 2022).
Sir,

In reference to the subject matter, the reconciliation of the bore well survey has been
done with the concerned SDM (Saraswati Vihar) and during reconciliation it found that some
of bore well not feund/ not traceable. So, you are requested to waive off the EDC imposed
on the non traceable bore well. The list of the non traceable bore well attached as Annex.-A

with this letter.

t%%
(C)-06

Copy to:
1. DM (North West) for kind information pl.

2 CE (West) for kind information pl.
3. SDM (Saraswati Vihar) for kind information pl.
4.

Office copy.

,SEL&)‘«/

(% scanned with OKEN Scanner
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Annexure-D

OFFICE OF THE sun_prglsl_oNAL MAGISTRATE (ROHINI)

DIBTRICT NORTH-WEST
Room No. 37, Kanjhawala, Delhi-110081

Tel. No. 01%2?9%35%?{45: mail ID: sdmrohinim@gmail. cﬁﬁd. IS )"5]‘“35

i [NGT [207 S[tge
The Judicial Magistrate
District Court, Rohini

Sub:-Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of

Environmental Compensation for Damages — Reg.

Whereas, as per NGT order dated 21/03/2025 in the matter of OA no.
639/2022 with MA no.24/2023 in OA no. 33/2022 AB para (21):-

‘It may be observed here that environmental compensation on the violators
has been imposed under orders passed by this Tribunal on the basis of
polluter pays’ principle embodied in Section 20 of the National Green Tribunal
Act, 2010 and in case of default in payment thereof the provisions made in
Rule 35 (2) of the National Green Tribunal (Practices and Procedure) Rules,
201 1will be applicable which empowers the District Collector of the concerned
Duistrict to file a complaint under clause (a) of sub section 1 of section 30 of the
National Green Tribunal Act, 2010 before the Court of Judicial Magistrate First
Class having jurisdiction against the violators who have not deposited the
environmental compensation within the stipulated periods.”

And also para (22):-

“ In view of the above referred statutory provisions the District Magistrates
may take appropriate steps for filing of complaint under clause (a) of sub
section 1 of section 30 of the National Green Tribunal Act, 2010 before the
Court of Judicial Magistrate First Class having jurisdiction against the
violators who have not deposited the environmental compensation within the
stipulated periods in addition to proceedings initiated for recovery of
environmental compensation as arrears of land revenue.”

And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take cognizance of any offence under this Act except on a
complaint made by--
(a) the Central Government or any authority or officer authorised in this
behalf by that Government; or

(b) any person who has given notice of not less than sixty days in such
manner as may be prescribed, of the alleged offence and of his intention to
make a complaint, to the Central Government or the authority or officer
authorised as aforesaid.
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3. And whereas, Recovery Notice issued vide F.No.SDM/R/REC/2025/ 1620-
3914 dated 05.04.2005 and the subsequent reminder dated 29.04.2025,
have been issued by the Office of the Sub Divisional Magistrate (Rohini). The
notices were issued to Jitender Kumar, Chowmn Factory, Jgdamba
Market, Rithala, directing them to deposit an amount of Rs. 1,00,000/-
(Rupees One Lakh Only) as Environmental Compensation for damages, in
compliance with the orders of the Hon’ble National Green Tribunal in OA No.
25/2019 and directions of the Delhi Pollution Control Committee (DPCC). -

And whereas, despite clear instructions to deposit the said amount within

the stipulated time frame, the concerned parties have failed to comply with
the recovery notice,

Therefore, in view of the non-compliance, it is respectfully requested that

appropriate legal proceedings be initiated against the defaulters under the
relevant provisions of law.

This is issued with approval of District Magistrate, North West. /onal My

P Dt
Sub Divisional Magistrate
(Rohini)
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OFFICE OF THE SUB DIVISIONAL MAGISTRATE (ROHINI)
DISTRICT NORTH-WEST
Room No. 37, Kanjhawala, Delhi-110081

Tel. No. 011-25953528. E-mail ID: sd rohinim@gmail.c
HES S N ra 8. (pas

The Judicial Magistrate
District Court, Rohini

Sub:-Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of

Environmental Com ensation for Damages - Reg.

Whereas, as per NGT order dated 21/03/2025 in the matter of OA no.
639/2022 with MA no.24/2023 in OA no. 33/2022 AB para (21):-

‘It may be observed here that environmental compensation on the violators
has been imposed under orders passed by this Tribunal on the basis of
polluter pays’ principle embodied in Section 20 of the National Green Tribunal
Act, 2010 and in case of default in payment thereof the provisions made in
Rule 35 (2) of the National Green Iribunal (Practices and Procedure) Rules,
201 1will be applicable which empowers the District Collector of the concerned
District to file a complaint under clause (@) of sub section 1 of section 30 of the
National Green Tribunal Act, 2010 before the Court of Judicial Magistrate First
Class having jurisdiction against the violators who have not deposited the
environmental compensation within the stipulated periods.”

And also para (22):-

“ In view of the above referred statutory provisions the District Magistrates
may take appropriate steps for filing of complaint under clause (a) of sub
section 1 of section 30 of the National Green Tribunal Act, 2010 before the
Court of Judicial Magistrate First Class having jurisdiction against the
violators who have not deposited the environmental compensation within the
stipulated periods in addition to proceedings

initiated  for recovery of
environmental compensation as arrears of land revenue.”

And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take cognizance
complaint made by--

(@) the Central Government or any authority or officer authorised in this
behalf by that Government; or

of any offence under this Act except on a

(b) any person who has given notice of not less than sixty days in such
leged offence and of his intention to

_ vernment or the authority or officer
/B authorised as aforesaid.
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3. And whereas, Recovery Notice issued vide F.No.SDM/R/REC/2025/1620-

3914 dated 05.04.2025 and the subsequent reminder dated 29.04.2025,
have been issued by the Office of the Sub Divisional Magistrate (Rohini). The
notices were issued to Khusvinder Khasra No. 1190, Rithala, Delhi,
directing them to deposit an amount of Rs. 1,00,000/- (Rupees One Lakh
Only) as Environmental Compensation for damages, in compliance with the
U‘FdEI‘S‘ of the Hon'ble National Green Tribunal in OA No. 25/2019 and
directions of the Delhi Pollution Control Committee (DPCC).

the recovery notice.

Th In vi i it i
erefore, in view of the non-compliance, it is respectfully requested that

aj;)pmpnate lfegal proceedings be initiated against the defaulters under the
relevant pProvisions of law.

This is issued with approval of District Magistrate, North West.
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Sub Divisinn/al Magisf.ra'te” _

(Rohini)
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OFFICE OF THE SUB DIVISIONAL MAGISTRATE (ROHINI)

DISTRICT NORTH-WEST
Room No. 37, Kanjhawala, Delhi-110081

Tel. No. 011-259 8, E-mail ID: sdmrohinim@gmail. m
To, BRSNS Ry gt SEFCpSpas

The Judicial Magistrate
District Court, Rohini

Sub:-Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of
Environmental Compensation for Damages - Reg.

Whereas, as per NGT order dated 21/03/2025 in the matter of OA no.
639/2022 with MA no0.24 /2023 in OA no. 33/2022 AB para (21):-

‘It may be observed here that environmental compensation on the violators
has been imposed under orders passed by this Tribunal on the basis of
polluter pays’ pninciple embodied in Section 20 of the National Green Tribunal
Act, 2010 and in case of default in payment thereof the prouvisions made in
Rule 35 (2) of the National Green Tribunal (Practices and Procedure) Rules,
2011will be applicable which empowers the District Collector of the concerned
District to file a complaint under clause (a) of sub section 1 of section 30 of the
National Green Tribunal Act, 2010 before the Court of Judicial Magistrate First
Class having jurisdiction against the violators who have not deposited the
environmental compensation within the stipulated periods.”

And also para (22):-
“ In view of the above referred statutory provisions the District Magistrates

may take appropriate steps for Jiling of complaint under clause (a) of sub
section 1 of section 30 of the National Green Tribunal Act, 2010 before the

Stipulated periods in addition to proceedings initiated Jor recovery of
environmental compensation as arrears of land revenye.”
And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take cognizance of any offence under this Act except on q
complaint made by--

(a) the Central Government or any authority or officer authorised in this
behalf by that Government; or

(¥ Scanned with OKEN Scanner
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1620-
3. And whereas, Recovery Notice issued vide F.ND.SPMXRXRESfigz{}S; v
3914 dated 05.04.2025 and the subsequent reminder date .04. )

have been issued by the Office of the Sub Divisional Magistrate {Rﬂl:mg E'Ifhiﬂ
notices were issued to O.P Khurana, Khasra No. 1145, Rithala, ’

directing them to deposit an amount of Rs. 1,00,000/- {Rup.ees On%’ }II..aI}(]h
Only) as Environmental Compensation for damages, 11 compliance with the
orders of the Hon'ble National Green Tribunal in OA No. 25/2019 and

directions of the Delhi Pollution Control Committee (DPCC).

And whereas, despite clear instructions to deposit the said amount witl'_lin
the stipulated time frame, the concerned parties have failed to comply with

the recovery notice.

Therefore, in view of the non-compliance, it is respectfully requested that
appropriate legal proceedings be initiated against the defaulters under the

relevant provisions of law.

This 1s issued with approval of District Magistrate, North West.

Sub Divismn&l/ Magistrate g

(Rohini)
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Sub:-Complaint under
Envi ronmental Compe ns

Whereas, as per NGT
639/2022 with MA no.

OFFICE OF THE SUB DIVISIONAL MAGISTRATE (ROHINI)
DISTRICT NORTH -WEST
Room No. 37, Kanjhawala, Delhi-110081

Tel. No. o%%%%ﬁ%ﬁ %31 ID: ’m’“hinimmﬂm“ﬂ'i%-,guqad

The Judicial Magistrate
District Court, Rohini

B Do

Section (30)(i)(a) of ] NGT Act, 2010- Non payment of
ation for Damages - Reg,

order dated 21/03/2025 in the matter of OA no.
24/2023 in OA no. 33/2022 AB para (21):-

And also para (22):-

“ In view of the above referred statutory prouvisions the District Magistrates
may take appropriate steps for filing of complaint under clause (@) of sub
section 1 of section 30 of the Nation

al Green Tribunal Act, 2010 before the
Court of Judicial Magistrate First C

violators who have not deposited the environmental
stipulated periods in addition to proceedin

And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take co
complaint made by--

(a) the Central Government or any authority or officer authorised in this
behalf by that Government; or

gnizance of any offence under this Act except on q

(b) any person who has given notice of not less than sixty days in such

manner as may be prescribed, of the alleged offence and of his intention to

make a complaint, to the Central Government or the authority or officer
authorised as aforesaid,
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3. And whereas, Recovery Notice issued vide F.No.SDM/R/REC/2025/1620-
3914 dated 05.04.2025 and the subsequent reminder dated 29.04.2025,
hav.c-: been issued by the Office of the Sub Divisional Magistrate (Rohini). The
notices were issued to Owner, Shalokya Nursing Collage, Khasra No.
1147, Rithala, Delhi, directing them to deposit an amount of Rs.
1,00,000/ - (Rupees One Lakh Only) as Environmental Compensation for
damages, in compliance with the orders of the Hon’ble National Green

Tribunal in OA No. 25/2019 and directions of the Delhi Pollution Control
Committee (DPCC),

And whereas, despite clear instructions to deposit the said amount within

the stipulated time frame, the concerned parties have failed to comply with
the recovery notice.

Therefore, in view of the non-compliance, it is respectfully requested that

appropriate legal proceedings be initiated against the defaulters under the
relevant provisions of law.

This is issued with approval of District Magistrate, North West.
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Sub Divisional Magistr
(Rohini)
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OFFICE OF THE SUB DIVISIONAL MAGISTRATE (ROHINI)
DISTRICT NORTH-WEST
Room No. 37, Kanjhawala, Delhi-110081

Tel. No. 011-25 528. E-mail ID: sdmrohinim(@ mail.co -
- NG [8e26\ul 13.131 i) s Spperd

To,
The Judicial Magistrate
District Court, Rohini

Sub:-Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of

Whereas, as per NGT order dated 21/03/2025 in the matter of OA no.
639/2022 with MA no.24/2023 in OA no. 33/2022 AB para (21):-

“It may be observed here that environmental compensation on the violators
has been imposed under orders passed by this Tribunal on the basis of
‘polluter pays’ principle embodied in Section 20 of the National Green Tribunal
Act. 2010 and in case of default in payment thereof the provisions made in
Rule 35 (2) of the National Green Tribunal (Practices and Procedure) Rules,
201 1will be applicable which empowers the District Collector of the concerned
District to file a complaint under clause (a) of sub section 1 of section 30 of the
National Green Tribunal Act, 2010 before the Court of Judicial Magistrate First
Class having jurisdiction against the violators who have not deposited the
environmental compensation within the stipulated periods.”

And also para (22):-

« In view of the above referred statutory provisions the District Magistrates
may take appropriate steps for filing of complaint under clause (a) of sub
section 1 of section 30 of the National Green Tribunal Act, 2010 before the
Court of Judicial Magistrate First Class having jurisdiction against the
violators who have not deposited the environmental compensation within the
stipulated periods n addition to proceedings initiated for recovery of
environmental compensation as arrears of land revenue.”

And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take cognizance of any offence under this Act except on a

complaint made by-- _ ‘ |
(a) the Central Government or any authority or officer authorised in this

behalf by that Government; or

(b) any person who has given notice of not less than sixty days in such
manner as may be prescribed, of the alleged offence and of his intention to
make a complaint, to the Central Government or the authority or officer

m/ authorised as aforesaid.
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géf:ﬁ;dd:r::ireg;,oﬂemvcry Notice issued vide F.No.SDM/R/REC/2025/1620-
have been is -d12025 an‘d the subsequent reminder dated 29.04.2025,
i WEI_ESUE y the Office of the Sub Divisional Magistrate (Rohini). The
S DEl!lfisueq to ?anjeev Kumar, Jali Pressing Factory, Gali No. 15,
[Rupees‘ = L;kdlrectmg them .m deposit an amount of Rs. 1,00,000/-
i‘““lpﬁam:;: ; 'u h Only) as Environmental Compensation for damages, in
g i .1 the: orders of the Hon’ble National Green Tribunal in OA No.
and directions of the Delhi Pollution Control Committee (DPCC)

And wh ‘ ' '
€reas, despite clear instructions to deposit the said amount within

the stipulated tim
e frame, the conce ; -
the Pectisre notice rned parties have failed to comply with

Therefore, in vi i
, 1N view of the non-compliance, it is respectfully requested that

appropriate legal proceedings be initi i
e
relevant provisions of law. ; Initiated against the defaulters under the

This is i '
1S 1s 1ssued with approval of District Magistrate, North West.

(Rohini)
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KANJHAWALA)

DC OFFICE COMPLEX, KANJHAWALA, DELHI-110081

F‘f\[O -STM CM)/R@CZQO.QS'/QS-Qg Dated: “—1{@5/2@)_5-

To,

Sub:-

: B

The Judicial Magistrate
District Court, Rohini

Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of
Environmental Compensation for Damages - Reg.

. Whereas, as per NGT order dated 21/03/2025 in the matter of OA no.

639/2022 with MA no.24/2023 in OA no. 33/2022 AB para (21):-

‘It may be observed here that environmental compensation on the violators has been
imposed under orders passed by this Tribunal on the basis of ‘polluter pays’ principle
embodied in Section 20 of the National Green Tribunal Act, 2010 and in case of
default in payment thereof the provisions made in Rule 35 (2) of the National Green
Tribunal (Practices and Procedure) Rules, 2011 will be applicable which empowers
the District Collector of the concerned District to file a complaint under clause (a) of
sub section 1 of section 30 of the National Green Tribunal Act, 2010 before the Court
of Judicial Magistrate First Class having jurisdiction against the violators who have
not deposited the environmental compensation within the stipulated periods.”

And also para (22):-

" In view of the above referred statutory provisions the District Magistrates may take
appropriate steps for filing of complaint under clause (a) of sub section 1 of section
30 of the Nationai Green Tribunal Act, 2010 before the Court of Judicial Magistrate
First Class having jurisdiction against the violators who have not deposited the
environmental compensation within the stipulated periods in addition to proceedings
initiated for recovery of environmental compensation as arrears of land revenue.”

. And whereas, as per Section (30) of NGT Act, 2010:

30 (t) No court shall take cognizance of any offence under this Act except on a
complaint made by--

(a) the Central Government or any authority or officer authorised in this behalf by
that Government; or

(b) any person whq has given notice of not less than sixty days in such manner
as may be prescribed, of the alleged offence and of his intention to make a

complaint, to the Central Government or the authority or officer authorised as
aforesaid.

And whereas, Recovery Notice issued vide F.No. SDM/K/REC/2025/2035
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dated 11.03.2025 and the subsequent reminder F.No. Q\Aﬂ—‘@
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SDM/K/REC/2025/2311 dated 29.04.2025 have been Issued by the Office of

the Sub Divisional Magistrate (Kanjhawala). The notices were addressed tq
the defaulter: M/s Owner/Occupier, plot no.498/143 Kanjhawla Industri
Kanjhawla Industrial Area directing them to deposit

1,00,000/- (Rupees One Lakh Only)
damages,

al Area,
an amount of Re
as Environmental Compensation
In compliance with the orders of the H

Tribunal in OA No. 25/2019 and directions of the
Committee (DPCC).

for
on'ble National Green

Delhi Pollution Control

And whereas, despite clear instructions to deposit the said amount within the

stipulated time frame, the concerned parties have failed to comply with the
recovery notice.

o. Therefore, in view of the non-compliance, it is respectfully requested that

appropriate legal proceedings be initiated against the defaulters under the
relevant provisions of law.

This is issued with approval of the District Magistrate, North West.

c%"ﬂ/‘@ f“(/.i‘/lozg"
Sub Divisional Magistrate
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KANJHAWALA)
DC OFFICE COMPLEX, KANJHAWALA, DELHI-110081

70

£ Vo SDMCK/RAC]RORS 25 20 Dated: |4 Jos5 )02

To.
The Judicial Magistrate
District Court, Rohini

Sub:- Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of

Environmental Compensation for Damages — Reg.

1 Whereas, as per NGT order dated 21/03/2025 in the matter of OA no.

639/2022 with MA no.24/2023 in OA no. 33/2022 AB para (21):-

“It may be observed here that environmental compensation on the violators has been
imposed under orders passed by this Tribunal on the basis of ‘polluter pa ys' principle
embodied in Section 20 of the National Green Tribunal Act, 2010 and in case of
default in payment thereof the provisions made in Rule 35 (2) of the National Green
Tribunal (Practices and Procedure) Rules, 2011 will be applicable which empowers
the District Collector of the concerned District to file a complaint under clause (a) of
sub section 1 of section 30 of the National Green Tribunal Act, 2010 before the Court
of Judicial Magistrate First Class having jurisdiction against the violators who have
not deposited the environmental compensation within the stipulated periods.”

And also para (22):-
“ 1n view of the above referred statutory provisions the District Magistrates may take

appropriate steps for filing of complaint under clause (a) of sub section 1 of section
30 of the National Green Tribunal Act, 2010 before the Court of Judicial Magistrate
First Class having jurisdiction against the violators who have not deposited the
environmental compensation within the stipulated periods in addition to proceedings
initiated for recovery of environmental compensation as arrears of land revenue. -

_ And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take cognizance of any offence under this Act except on a

complaint made by--
(a) the Central Government or any authority or officer authorised in this behalf by

that Government; or

(b) any person who has given notice of not less than sixty days in such manner
as may be prescribed, of the alleged offence and of his intention to make a
complaint, to the Central Government or the authority or officer authorised as

aforesaid.

3. And whereas, Recovery Notice issued vide F.No. SDM/K/REC/2025/2033

dated 11.03.2025 and the subsequent
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SDM/K/REC/2025/2427 dated 29.04.2025, have been issued by the Office of
the Sub Divisional Magistrate (Kanjhawala). The notices were addressed to
the defaulter: M/s Giri Raj , plot no.529/143 Kanjhawla Industrial Area
directing them to deposit an amount of Rs. 1,00,000/- (Rupees One LakH
Only) as Environmental Compensation for damages, in compliance with the
orders of the Hon'ble National Green Tribunal in OA No. 25/2019 and

directions of the Delhi Pollution Control Committee (DPCC).

And where.':-ls, despite clear instructions to deposit the said amount within the
stipulated time frame, the concerned parties have failed to comply with the

recovery notice.

5. Therefo!'e. In view of the non-compliance, it is respectfully requested that
appropriate legal proceedings be initiated against the defaulters under the

relevant provisions of law.
This is issued with approval of the District Magistrate, North West.

Sub Divisional Magistrate
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELH]I
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KANJHAWALA)

F-No- SDMCO [Rec 02579521

To,

DC OFFICE/gMPLE}(, KANJHAWALA, DELHI-110081

The Judicial Magistrate
District Court, Rohini

Sub:- Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of

. And whereas, Recovery

Environmental Compensation for Damages - Reg.

. Whereas, _as per NGT order dated 21/03/2025 in the matter of OA no.

639/2022 with MA no.24/2023 in OA no. 33/2022 AB para (21)--

"It may be observed here that environmental compensation on the violators has been
imposed under orders passed by this Tribunal on the basis of polluter pays’ principle
embodied in Section 20 of the National Green Tribunal Act, 2010 and in case of
default in payment thereof the provisions made in Rule 35 (2) of the National Green
Tribunal (Practices and Procedure) Rules, 2011 will be applicable which empowers
the District Collector of the concerned District to file a complaint under clause (a) of
sub section 1 of section 30 of the National Green Tribunal Act, 2010 before the Court
of Judicial Magistrate First Class having jurisdiction against the violators who have
not deposited the environmental compensation within the stipulated periods.”

And also para (22):-

" In view of the above referred statutory provisions the District Magistrates may take
appropriate steps for filing of complaint under clause (a) of sub section 1 of section
30 of the National Green Tribunal Act, 2010 before the Court of Judicial Magistrate
First Class having jurisdiction against the violators who have not deposited the
environmental compensation within the stipulated periods in addition to proceedings
initiated for recovery of environmental compensation as arrears of land revenue.”

. And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take cognizance of any offence under this Act except on a
complaint made by--

(a) the Central Government or any authority or officer authorised in this behalf by
that Government: or

(b) any person who has given notice of not less than Sixty days in such manner
as may be prescribed, of the alleged offence and of his intention to make a

complaint, to the Central Government or the authority or officer authorised as
aforesaid.

Notice issued vide F.No. SDM/K/REC/2025/1
dated 11.03.2025 and the subsequent reminder :

72
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SDM/K/REC/2025/2281 dated 29.04.2025. have been issued by the Office of
the Sub Divisional Magistrate (Kanjhawala). The notices were addressed to
the defaulter: Owner/Occupier, Plot no.484,gali no.7, no.143 Kanjhawala
Industrial Area, directing them to deposit an amount of Rs. 1.00 000/-
(Rupe_es One Lakh Only) as Environmental Compensation for damages, in
compliance with the orders of the Hon'ble National Green Tribunal in OA No.
25/2019 and directions of the Delhi Pollution Control Committee (DPCC).

. And whereas, despite clear instructions to deposit the said amount within the

stipulated time frame, the concerned parties have failed to comply with the
recovery notice.

. Therefore, in view of the non-compliance, it is respectfully requested that

appropriate legal proceedings be initiated against the defaulters under the
relevant provisions of law.

This is issued with approval of the District Magistrate, North West.

%‘W@-]?J 57,1025_

Sub Divisional Magistra
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KANJHAWALA)

DC OFFICE COMPLEX, KANJHAWALA, DELHI-110081

F-No-

To,

Sub:-

74

SDM(K)/Rec/2o25/2522- Dated: [ Jos[9025

The Judicial Magistrate
District Court, Rohini

Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of
Environmental Compensation for Damages - Reg.

. Whereas, as per NGT order dated 21/03/2025 in the matter of OA no.

639/2022 with MA n0.24/2023 in OA no. 33/2022 AB para (21):-

"It may be observed here that environmental compensation on the violators has been
imposed under orders passed by this Tribunal on the basis of polluter pays’ principle
embodied in Section 20 of the National Green Tribunal Act, 2010 and in case of
default in payment thereof the provisions made in Rule 35 (2) of the National Green
Tnibunal (Practices and Procedure) Rules, 2011 will be applicable which empowers
the District Collector of the concerned District to file a complaint under clause (a) of
sub section 1 of section 30 of the National Green Tribunal Act, 2010 before the Court
of Judicial Magistrate First Class having jurisdiction against the violators who have

not deposited the environmental compensation within the stipulated periods.”
And also para (22):-

“In vfeu!f of the above referred sta tutory provisions the District Magistrates may take
appropnate steps for filing of complaint under clause (a) of sub section 1 of section
3{:] of the National Green Tribunal Act, 2010 before the Court of Judicial Magistrate
First Class having jurisdiction against the violators who have not deposited the

environmental compensation within the stipulated periods in addition to proceedings

initiated for recovery of environmental compensation as arrears of land revenue.”

. And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall '
seabiinsborpodensey f:_ake cognizance of any offence under this Act except on a

that Government: or ment.or any authority or officer authorised in this behalf by

(b) an : .

. s} m;; p;:;fﬁ:’;?bggs E;v;n nolice of not less than sixty days in such manner
complaint, to the Centraf Gﬂiﬂaﬂﬂgﬂd offence and of his intention to make a
aforesaid. mment or the authority or officer authorised as

And whereas Recover '
: N
dated 11.03.2025 i

and ISsued vide F.No. SDM/K/REC/2025/1829
the subsequent reminder F.No.
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SDM/K/REC/2025/2280 dated 29.04.2025, have been issued by the Office of
the Sub Divisional Magistrate (Kanjhawala). The notices were addressed to
the defaulter: Owner/Occupier, Plot no.483,gali no,7K no.143 Kanjhawala
Industrial Area, directing them to deposit an amount of Rs. 1,00,000/-
(Rupees One Lakh Only) as Environmental Compensation for damages, in

compliance with the orders of the Hon'ble National Green Tribunal in OA No.

25/2019 and directions of the Delhi Pollution Control Committee (DPCC).

. And whereas, despite clear instructions to deposit the said amount within the
stipulated time frame, the concerned parties have failed to comply with the

recovery notice.

. Therefore, in view of the non-compliance, it is respectfully requested that
appropriate legal roceedings be initiated against the defaulters under the
relevant provisiopns of law.

This is issued with approval of the District Magistrate, North West.

5%"“"‘@ 14 Tross -

Sub Divisional Magistrate
(Kamittawala)
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To,

Sub:-
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KANJHAWALA)

D(_: OFFICE COMPLEX, KANJHAWALA, DELHl-llOUE:_l_ - -
sIMUOIRec /2025 /25R3 Dated: (H [05 | 2025~

The Judicial Magistrate
District Court, Rohini

Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of
Environmental Compensation for Damages — Reg.

. Whereas, as per NGT order dated 21/03/2025 in the matter of OA no.

639/2022 with MA n0.24/2023 in OA no. 33/2022 AB para (21):-

‘It may be observed here that environmental compensation on the violators has been
imposed under orders passed by this Tribunal on the basis of polluter pays’ principle
embodied in Section 20 of the National Green Tribunal Act, 2010 and in case of
default in payment thereof the provisions made in Rule 35 (2) of the National Green
Tribunal (Practices and Procedure) Rules, 2011 will be applicable which empowers
the District Collector of the concerned District to file a complaint under clause (a) of
sub section 1 of section 30 of the National Green Tribunal Act, 2010 before the Court
of Judicial Magistrate First Class having jurisdiction against the violators who have

not deposited the environmental compensation within the stipulated periods.”
And also para (22):-

“In wevrr of the above referred statutory provisions the District Magistrates may take
appropniate steps for filing of complaint under clause (a) of sub section 1 of section
3!{? of the National Green Tribunal Act, 2010 before the Court of Judicial Magistrate
First Class having jurisdiction against the violators who have not deposited the

gq:;:ur;n;entaf cﬂmpensatfqn within the stipulated periods in addition to proceedings
Initiatea for recovery of environmental Compensation as arrears of land revenue.”

. And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take cog

ni :
complaint made by- izance of any offence under this Act except on a

ffence and of his intention to make a

complaint,
P to the Central Government or the authority or officer authorised as

aforesaid.

And whereas. Recove

76

dated 11.03.3098 'y Notice issued vide F.No. SDM/K/REC/2025/1828
and the subsequent reminder ;
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SDM/K/REC/2025/2279 dated 29.04.2025, have been issued by the Office of
the Sub Divisional Magistrate (Kanjhawala). The notices were addressed to
the defaulter: M/s sai Enterprises Plot No.557 Kanjhawala Industrial Area
directing them to deposit an amount of Rs. 1,00,000/- (Rupees One Lakh
Only) as Environmental Compensation for damages, in compliance with the
orders of the Hon'ble National Green Tribunal in OA No. 25/2019 and
directions of the Delhi Pollution Control Committee (DPCC).

. And whereas, despite clear instructions to deposit the said amount within the
stipulated time frame, the concerned parties have failed to comply with the
recovery notice.

. Therefore, in view of the non-compliance, it is respectfully requested that
appropriate legal proceedings be initiated against the defaulters under the

relevant provisions of law.
This is issued with approval of the District Magistrate, North West.

M lﬁ}b’]h v

Sub Divisional Magistrat
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OFFICE OF THE BUH-DI‘UIBIONA

/8

L MAGISTRATE (SARASWATI VIHAR)

GNCTD, OLD MIDDLE SCHOOL BUILDING COMPLEX,

ROOM NO.1, RAMPU

Fef i

F.No.SDM/SV/Misc./2025

To,
The Judicial Magistrate

District Court, Rohini

Sub:- Complaint under section (30)(i)

_ DISTT: NORTH-WEST, DELHI-110035
Date: [.I"f:s‘ 2.0~

(a) of NGT Act, 2010- Non payment of

Environmental Compensation for Damages — Req.

1 Whereas, Hon'ble NGT has observed |
matter of OA no. 639/2022 with MA no.

(21)-

“It may be observed here that environmenta
imposed under orders passed by this Tribunal on the

embodied in Section 20 of the Nati

default in payment thereof the provisions made in Rule
Tribunal (Practices and Procedure)
the District Collector of the concerned Distric
sub section 1 of section 30 of the National Green Tribunal
of Judicial Magistrate First Class having jurisdiction agains

not deposited the environmen

And also in para (22):-

“ In view of the above referred statutory p
plaint un

appropriate steps for filing of com

30 of the National Green Tribunal Acl, 2010

First Class having jurisdiction against the vio
environmental compensation within the stipulate

initiated for recovery

5. And whereas, as per section (30) of NGT Act, 2010:

30 (i) No court shall take coghiz

of environmental compensation as arrea

n it's order dated 21/03/2025 in the
24/2023 in OA no. 33/2022 AB In para

| compensation on the violators has been
pasis of ‘polluter pays’ principle

ional Green Tribunal Act, 2010 and in case of
35 (2) of the National Green

Rules, 2011 will be applicable which empowers
t to file a complaint under clause (a) of
Act, 2010 before the Court

t the violators who have
tal compensation within the stipulated periods.”

rovisions the District Magistrates ma y take
der clause (a) of sub section 1 of section
before the Court of Judicial Magistrate
jators who have not deposited the

d periods in addition to proceedings
rs of land revenue.”

complaint made by-- NP
thority or officer authorised in this pehalf ;

(a) the Central Government or any au
that Government; Of
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(b) any person who has given notice of nol less than .':?f'x!’y a ys in such manner
as may be prescribed, of the alleged offence and of his intention (o mqke a
complaint. to the Central Government or the authority or officer authorised as
aforesaid

3. And whereas, Recovery Notice issued vide F.NG.SDM/Swr?JWINGTf2345
and the subsequent reminder dated 25/04/2025, have been lssugd by the
Office of the Sub Divisional Magistrate (Saraswati Vihar). The nut|c:es were
addressed to Mr. L.C. Gupta R/o H.No. 74, Vaishali, Pitampura, Delhi (as per
the enclosed list), directing them to deposit an amount. of Rs.30,000/- (Rupee_*s
Thity Thousand) as Environmental Compensation fc:lr darr?aggz, N;ﬂ
compliance with the orders of the Hon'ble National Green Tnbunal Ig .
25/2019 and directions of the Delhi Pollution Control Committee (DPCC).

: . : b e

4 And whereas, despite clear instructions to deposit th_e said amount w;thh:: : ;h
stipulated time frame, the concerned parties have failed to comply wi
recovery notice. N

5 Therefore, in view of the non-compliance, it is respectfully requeste: t?;te
appropriate legal proceedings be initiated against the defaulters unde

relevant provisions of law. .
6. This is issued with approval of District Magistrate, North West.
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OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (SARASWATI VIHAR)

GNCTD, OLD MIDDLE SCHOOL BUILDING COMPLEX,
ROOM NO.1, RAMPURA, DISTT: NORTH-WEST, DELHI-110035

F.No.SDM/SV/Misc./2025 | 4 '%Q’l Date: ISJGS'I'J(})S_‘

To.

Sub:- Complaint under section (30)(i)(a) of NGT Act, 2010- N

The Judicial Magistrate
District Court, Rohini

on payment of

1.

Environmental Compensation for Damages — Req.

in it's order dated 21/03/2025 in the

Whereas, Hon'ble NGT has observed
OA no. 33/2022 AB in para

matter of OA no. 639/2022 with MA no.24/2023 in
(21)-

“It may be observed here thal environmental compensation on the violators has been
imposed under orders passed by this Tribunal on the basis of ‘polluter pa ys’ principle
embodied in Section 20 of the National Green Tribunal Act, 2010 and in case of
default in payment thereof the provisions made in Rule 35 (2) of the National Green
Tribunal (Practices and Procedure) Rules, 2011 will be applicable which empowers
the District Collector of the concerned District to file a complaint under clause (a) of

sub section 1 of section 30 of the National Green Tribunal Act, 2010 before the Court

of Judicial Magistrate First Class having jurisdiction against the violators who have

not deposited the en vironmental compensation within the stipulated periods.”

And also in para (22):-

rovisions the District Magistrates may take
der clause (a) of sub section 1 of section
Court of Judicial Magistrate

have not deposited the

thin the stipulated periods in addition to proceedings
f land revenue.’

ntal compensation as arrears o

e above referred statutory p

g of complaint un
Tribunal Act, 2010 before the

gainst the violators who

“In view of th
appropriate steps for filin
30 of the National Green
First Class having jurisdiction a
environmental compensation wi
initiated for recovery of en vironme

And whereas, as per section (30) of NGT Act, 2010:

under this Act except on a

30 (i) No court shall take cognizance of any offence

complaint made by-- | 2 (it
(a) the Central Government or any authority or officer authorised in this b
that Government; or b |

u e rl‘r ¥
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rson who has grven nohce of Not JeSS than Sixly cays in such mannefr
! SON WO Nas ygrver T L Zon -~y # e
as may be prescnbed, of the alieged offence and of his intenton [0 make a
. - B e alMee® B e et !

@

_-H-l-'lul'

- I~ i ¥ r'
¢ to the Central Government or the authonty or officer autho 1520 35

And whereas. Recovery Notice issued vige F,NB.SDIMSVIEN'J:NGT:’ZZ:ES
and the subseguent reminder dated 25/04/2025. have been lsm}f-d Dy in€
Office of the Sub Divisional Magistrate (Saraswati Vihar). The nouces WT;Z
addressed to Mr. Santosh Gzhlot R/o F-10/4. Sector-8. Delhi (?5 ‘;:f :
enclosed list). directing them to deposit an amount F:f Rs;w.OaDD - a{ Upee;
Thirty Thousand) as Environmental Compensation fr zﬂnggi B
compliance with the orders of the Hon'ble National Green }nbunDPCC) .
25*’2@1 S znd directions of the Delhi Pollution Control Committee ( :

And whereas, despite clear instructions 10 deposit the said amnu‘nt:::’t;;e the
stipulated time frame, the concemned pariies have fziled to comply

recovery notice. _ o —_—p-.
Therefore. in view of the non-compliance. it is :;P;CETF;:;LT% pare i
sppropriate legal proceedings be initiated 2gal

=vant provisions of law. ‘ _ |
fi"aﬁi'lxis. IS ;szfued with approval of District Magistrate, North West
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OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (SARASWATI VIHAR)

GNCTD, OLD MIDDLE SCHOOL BUILDING COMPLEX,
ROOM NO.1, RAMPURA, DISTT: NORTH-WEST, DELHI-]110035
F.ND.SDM,’SV!MIECJZEZS"SS g i Date: |g'tug'rlo 5,

To,
The Judicial Magistrate

District Court, Rohini

Sub:- Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of

Environmental Compensation for Damages — Req.

1. Whereas, Hon'ble NGT has observed in it's order dated 21/03/2025 in Fhe
matter of OA no. 639/2022 with MA no.24/2023 in OA no. 33/2022 AB In para

(21)-

“It may be observed here that environmental compensation on the violators has bgen
imposed under orders passed by this Tribunal on the basis of ‘polluter pays’ principle
embodied in Section 20 of the National Green Tribunal Act, 2010 and in case of
default in payment thereof the provisions made in Rule 35 (2) of the National Green
Tribunal (Practices and Procedure) Rules, 2011 will be applicable which empowers
the District Collector of the concerned District to file a complaint under clause (a) of
sub section 1 of section 30 of the National Green Tribunal Act, 2010 before the Court

of Judicial Magistrate First Class having jurisdiction against the viola tursi who have
not deposited the environmental compensation within the stipulated periods.

And also in para (22):-

“ In view of the above referred statutory provisions the District Mag@rrares may {ake
ing of complaint under clause (a) of sub sect{np 1 of sgcrmn
n Tribunal Act, 2010 before the Court of Judicial Magistrate
First Class having jurisdiction against the violators whf:n hafre not +cfept}srred the |
environmental compensation within the stipulated penuds in addition to prnceed:fgs
initiated for recovery of environmental compensation as arrears of land revenue.

appropriate steps for fil
30 of the National Gree

2. And whereas, as per Section (30) of NGT Act, 2010:

nce under this Act except on a

30 (i) No court shall take cognizance of any offe

nt made by-- | | L
F;Tﬁf::?enrraf Ga}:femment or any authority or officer authorised in this behalf

that Government, or
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3 And whereas, Recovery Notice issued Vi

~ And whereas, despite clear instru
 Therefore, in view of the non

8. This is issued with approval of Dist
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(b) any person 1—1&‘?9 has given notice of nol Iess than sixty days in such manner
as may be prescribed, of the alleged offence and of his intention to make a
complaint, to the Central Government or the authority or officer authorised as

aforesaid.

de F.NG.SDMISWNWINGTJ’ZSDO

dated 25/04/2023, have been issued by the
(Saraswatl Vihar). The notices were

71 SFS Lats Asho
to deposit an amount of Rs.30,000/-
| Compensation for damages, in
Green Tribunal in OA No.

| Committee (DPCC).

and the subsequent reminder
Office of the Sub Divisional Magistrate
addressed to Mr. Kamal S Gandhi R/o 3
(as per the enclosed list), directing them
(Rupees Thirty Thousand) as Environmenta
compliance with the orders of the Hon'ble National
25/2019 and directions of the Delhi Pollution Contro

ctions to deposit the said amount within the
ed parties have failed to comply with the

k Vihar Phase Y]

stipulated time frame, the concern

recovery notice.
pectfully requested that

-compliance, it is res
the defaulters under the

appropriate legal proceedings be initiated against

relevant provisions of law.
rict Magistrate, North West.
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OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (SARASWATI VIHAR)

F.No.SDM/SV/Misc./2025 [ T 38 % Date: /g

e e

GNCTD, OLD MIDDLE SCHOOL BUILDING COMPLEX,

0S

To.

ROOM NO.1, RAMPURA, DISTT: NORTH-WEST, DELHI-]10035
1

The Judicial Magistrate
District Court, Rohini

Sub:- Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of

i

Environmental Compensation for Damages — Req.

Whereas, Hon'ble NGT has observed in it's order dated 21/03/2025 in the
matter of OA no. 639/2022 with MA no.24/2023 in OA no. 33/2022 AB in para

(21)-

“It may be observed here that environmental compensation on the violators has been
imposed under orders passed by this Tribunal on the basis of ‘polluter pays’ principle
embodied in Section 20 of the National Green Tribunal Act, 2010 and in case of
default in payment thereof the provisions made in Rule 35 (2) of the National Green
Tribunal (Practices and Procedure) Rules, 2011 will be applicable which empowers
the District Collector of the concerned District to file a complaint under clause (a) of
sub section 1 of section 30 of the National Green Tribunal Act, 2010 before the Court
of Judicial Magistrate First Class having jurisdiction against the violators who have
not deposited the environmental compensation within the stipulated periods.”

And also in para (22):-

“ 1n view of the above referred statutory provisions the District Magistrates may take

appropriate steps for filing of complaint under clause (a) of sub section 1 of sgcﬁnn
30 of the National Green Tribunal Act, 2010 before the Court of Judicial Magistrate

First Class having jurisdiction against the violators who have not deposited the |
environmental compensation within the stipulated periods in addition to proceedings
initiated for recovery of environmental compensation as arrears of land revenue.”

And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take cognizance of any offence under this Act except on a

complaint made by--
(a) the Central Governmen

that Government; or

-
t or any authority or officer authorised in this behalffby
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(b) any person who has aj '
} given notice of not less than sixty days in such manner
as may be prescribed. of the alleged offence and of his intention to make a

complaint, to the Central Governm : i - :
aforesaid ent or the authority or officer authorisecd as

3 And whereas. Recovery Notice issued vide F.No.SDM/SV/NW/NGT/2501
and the subsequent reminder dated 25/04/2025, have been issued by the
Office of the Sub Divisional Magistrate (Saraswati Vihar). The notices were
addressed to Mr. Kamal Kathuria R/o H.No. 110, Vaishali, Pitampura, Delhi
(as per the enclosed list), directing them to deposit an amount of Rs.30,000/-
(Rupges Thirty Thousand) as Environmental Compensation for damages, in
compliance with the orders of the Hon'ble National Green Tribunal in OA No.
25/2019 and directions of the Delhi Pollution Control Committee (DPCC).

4. Aﬁd whereas, despite clear instructions to deposit the said amount within the
Stipulated time frame, the concerned parties have failed to comply with the
recovery notice.

o. Therefqre, In view of the non-compliance, it is respectfully requested that
appropriate legal proceedings be initiated against the defaulters under the
relevant provisions of law.

6. This is issued with approval of District Magistrate, North West.
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OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (SARASWATI VIHAR)
GNCTD, OLD MIDDLE SCHOOL BUILDING COMPLEX,

ROOM NO.1, RAM P7Mj DISTT: NORTH-WEST, DELHI-110035
3

F.No.SDM/SV/Misc./2025 /338 {/ Date: (7" /5 2028

To.
The Judicial Magistrate

District Court, Rohini

Sub:- Complaint under section (30)(i)(a) of NGT Act, 2010- Non payment of
Environmental Compensation for Damages — Req.

1. Whereas. Hon'ble NGT has observed in it's order dated 21/03/2025 in Fhe
matter of OA no. 639/2022 with MA no.24/2023 in OA no. 33/2022 AB in para

(21)-

‘It may be observed here that environmental compensation on the violators has been
imposed under orders passed by this Tribunal on the basis of ‘volluter pays’ principle
embodied in Section 20 of the National Green Tribunal Act, 2010 and in case of
default in payment thereof the provisions made in Rule 35 (2) of the National Green

Tribunal (Practices and Procedure) Rules, 2011 will be applicable which empowers
the District Collector of the concerned District to file a complaint under clause (a) of
sub section 1 of section 30 of the National Green Tribunal Act, 2010 before the Court

of Judicial Magistrate First Class having jurisdiction against the violators who have
not deposited the environmental compensation within the stipulated periods.”

And also in para (22):-

“ 1n view of the above referred statutory provisions the District Magistrates may take

appropriate steps for filing of complaint under clause (a) of sub section 1 of section
30 of the National Green Tribunal Act, 2010 before the Court of Judicial Magistrate
First Class having jurisdiction against the violators who have not deposited the
environmental compensation within the stipulated periods in addition to proceedings
initiated for recovery of environmental compensation as arrears of land revenue.”

2. And whereas, as per Section (30) of NGT Act, 2010:

30 (i) No court shall take cognizance of any offence under this Act except on a

complaint made by-- 4L 0
(a) the Central Government or any authority or officer authorised in this behalf

that Government; or
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(b) any person who has given notice of nol less than sixly days in such manner
as may be prescribed, of the alleged offence and of his intention to make a
complaint, to the Central Government or the authorily or officer authorised as

aforesaid.

3. And whereas, Recovery Notice issued vide F.No.SDM/SV/NW/NGT/2530
and the subsequent reminder dated 25/04/2025, have been issued by the
Office of the Sub Divisional Magistrate (Saraswati Vihar). The notices were
addressed to Mr. K C Arora R/o C-152, Ashok Vihar Phase-1, Delhi (as per
the enclosed list), directing them to deposit an amount of Rs.30,000/- (Rupees
Thirty Thousand) as Environmental Compensation for damages, In
compliance with the orders of the Hon'ble National Green Tribunal in OA No.
25/2019 and directions of the Delhi Pollution Control Committee (DPCC).

4. And whereas, despite clear instructions to deposit the said amount within the
stipulated time frame, the concerned parties have failed to comply with the
recovery notice.

5. Therefore, in view of the non-compliance, it is respectfully requested that
appropriate legal proceedings be initiated against the defaulters under the

relevant provisions of law.
6. This is issued with approval of District Magistrate, North West.
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